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Site Inspection Photographs of Joint Committee inspection 

done on dated 10.04.2026 of M/s Northern Coal Fields limited 

(NCL)  Dudhichua Project, Dudhichua District-Sonbhadra 

 

 
 
 
 
 
 
 
 
 
 
 
 
 

 
 

Fig:-  ETP NCl Dudhichua, U.P. 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Fig:-  ETP NCl Dudhichua, U.P. 

 

 

 

 

 

 

 

 
Fig:- Sampling of final Outlet of ETP of M/s NCL 

Dudhichua Project 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
Fig:- Sampling of Balia Drain Near NCL Dudhichua 
ETP 
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Annexure-1
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Fig:- Sampling of Balia Drain Near Hanuman 
Mandir, NCL Dudhichua 

 
 

 
 
 
 
 

 

 
 
 
 
 

Fig:- Anti-Smog Gun  Sprinkling in Wharf Wall 

 
 
 
 

 

 
 
 
 
 
 
 
 

 
 

Fig:-   Anti-Smog Gun Sprinkling in CHP 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

Fig:-  Water Sprinkling Mechanism at Coal Crusher 
Unit 
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Fig:- Transportation of Coal through Covered 
Conveyer Belts   

 
 
 

 

 
 
 
 
 
 
 
 
 
 

Fig:- Transportation of Coal through Covered 
Conveyer Belts   

 
 
 
 
 
 

 

 
 
 
 

Fig:- Water Sprinkling on Road via truck 
mounted Smog-Gun 

 
 
 
 
 
 
 
 

 

 
 
Fig:-  Road  Dust Sweeping Machine 
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la;qDr lfefr dh tkap vk[;k 
 

ekuuh; jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh esa fopkjkèkhu vksfjftuy ,Iyhds'ku 

la[;k& 107@2026 jk?kosUæ çrki flag cuke mÙkj çns'k jkT; ,oa vU; esa ikfjr 

vkns'k fnukad&23-02-2026 ds vuqikyu esa la;qDr lfefr dh tkap vk[;kA 
 

 ekuuh; jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh esa fopkjkèkhu izdj.k& 
 

1. ekuuh; jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh esa fopkjkèkhu vksfjftuy ,Iyhds'ku 

la[;k&107@2026 jk?kosUæ çrki flag cuke mÙkj çns'k jkT; ,oa vU; esa ikfjr vkns'k 

fnukad&23-02-2026 ¼layXud&1½ ds eq[; va'k fuEuor gSa%& 

 

"…6. Prima facie the averments made in the application raise 
substantial questions relating to environment arising out of the 
implementation of the enactments specified in Schedule-I to the National 
Green Tribunal Act, 2010.  

 

7. In view of the facts and circumstances of the case, we consider it 
appropriate that a Joint Committee be constituted with direction to verify 
the factual position and to suggest appropriate remedial measures.  

 

8. Accordingly, we constitute a Joint Committee comprising of 

representatives of Uttar Pradesh State Pollution Control Board (UPPCB) and 
District Magistrate, Sonebhadra and direct the same to meet within two 
weeks, undertake visits to the site, look into the grievances of the applicant, 
associate the applicant and representative of the concerned project 
proponent, verify the factual position and to submit its report within one 
month suggesting appropriate remedial measures.  

 

9. The District Magistrate, Sonebhadra will be the nodal agency for 

coordination and compliance regarding submission of the report of the Joint 
Committee.  

 

10. In view of the averments in the application, we also consider it 
appropriate to have response of (1) State of Uttar Pradesh through Principal 
Secretary, Environment, Forest and Climate Change, Government of U.P.; (2) 
District Magistrate, Sonebhadra; (3); Uttar Pradesh Pollution Control Board 
(UPPCB) through Member Secretary and (4) M/s NCL Dudhichua through its 
Chief Executive Officer, Sonebhadra who are impleaded as respondents no. 
1 to 4.  

 

11. The Registry is directed to prepare and attach memo of parties to 
the application and to issue notices to respondents no. 1 to 4 along with 
copy of the original application and documents attached with the same.  

 
12. Replies/responses may be filed by respondents no. 1 to 4 within 

two months.  
 

13. List on 21.04.2026 for further consideration. …".  
 

Annexure-213
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2. ekuuh; jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh esa fopkjkèkhu vksfjftuy ,Iyhds'ku 

la[;k&107@2026 jk?kosUæ çrki flag cuke mÙkj çns'k jkT; ,oa vU; esa ikfjr vkns'k 

fnukad&23-02-2026 }kjk xfBr la;qä lfefr esa ftyk iz”kklu dk çfrfu/kRo djus gsrq 

ftykf/kdkjh] lksuHkæ }kjk miftykf/kdkjh] nq)h] lksuHkæ rFkk mÙkj çns'k çnw"k.k fu;a=.k cksMZ 

dk çfrfrfuf/kRo djus gsrq cksMZ eq[;ky;] y[kuÅ }kjk {ks=h; vf/kdkjh] mÙkj çns'k çnw"k.k 

fu;a=.k] lksuHkæ dks ukfer fd;k x;k FkkA  
3. ekuuh; jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh }kjk ikfjr vkns'k fnukad&23-02-2026 tkjh vkns'k 

ds vuqikyu esa lanfHkZr ifj;kstuk esllZ ukWnZu dksyQhYM~l fy0] nq)hpqvk] izkstsDV] nq)hpqvk] 

tuin&lksuHkæ dk LFkyh; fujh{k.k la;qä lfefr }kjk fnukad&10-04-2026 dks fd;k x;kA 

fujh{k.k ds le; fy;s x;s QksVksxzk¶l layXu gS ¼layXud&2½A   

4. ek0 jk’Vªh; gfjr vf/kdj.k] ubZ fnYyh }kjk ikfjr vkns”k fnukad&23-02-2026 ds vuqikyu 

esa fujh{k.k ds nkSjku ik;s x;s rF; fuEuor~ gS%&+ 

 

 esllZ ukWnZu dksyQhYM~l fy0] nq)hpqvk] izkstsDV] nq)hpqvk] tuin&lksuHkæ dk 

fooj.k%& 
 

i. mDr ifj;kstuk ,d dksy ekbfuax m|ksx gS rFkk o"kZ 1984 ls lapkfyr gSA m|ksx }kjk yxHkx 

15-5 ehfy;u Vu@o"kZ dh nj ls dksy ekbfuax dk dk;Z vksisu d‚LV ekbfuax çfØ;k }kjk 
fd;k tkrk gSA orZeku esa dksy mRiknu dk dk;Z xzke&fpYdkVk.M] rglhy&oS<+u] 

tuin&flaxjkSyh ¼e/; çns'k½ {ks= esa fd;k tk jgk gSA  

ii. mDr vkssisu dkLV dksy ekbfuax ifj;kstuk m0iz0 ds tuin&lksuHknz ,oa e0iz0 ds 

tuin&flaxjkSyh ds lhekorhZ {ks= es lE;d :Ik ls vkPNkfnr ,oa lapkfyr gSA mDr 

ifj;kstuk }kjk e0izz0 iznw’k.k fu;a=.k cksMZ rFkk m0iz0 iznw’k.k fu;a=.k cksMZ ls lanfHkZr {ks= gsrq 

i`Fkd&Ik̀Fkd Ik;kZOkj.kh; Loh—fr;ka@vuqefr;ka@lgefr;k izkIr dh tkrh gSA 

iii. oRkZeku esa m0iz0 jkT; ls esa {ks=kUrxZr vkPNkfnr [kuu {ks= esa [kfut ¼dks;yk dh ek=k lekIr 

gks tkus ds dkj.k orZeku esa [kuu dk;Z ugha fd;k tkrk gSA m0iz0 ds tuin&lksuHknz ds 

{ks=kUrxZr izcU/kd dk;kZy;] odZ”kki dksy gS.Mfyax IykaV ,oa dks;ys ds ifjogu lEcfU/kr dk;Z 

fd;s tk jgs gSA  
 

 ok;q iznw’k.k fu;a=.k O;oLFkk dk fooj.k%& 
 

1- bdkbZ esa LFkkfir fofHkUu ok;q iznw’k.k lzksrksa ij LFkkfir ok;q iznw’k.k fu;a=.k O;oLFkkvksa dk 

fooj.k fuEuor~ gS%& 

Sr. No. Air Pollution Source  
 

Air Pollution 
Control System 

(APCS) 

Other  

1.  
Coal Crusher Unit-1  Multi-Cyclone 

Dust collector  
with Fixed 
Water 
Sprinkling 
Mechanism. 

 Anti-Smog Guns 
 

Stack (20 meter Height of 
above Ground Level)  

2.  
Coal Crusher Unit-2 Stack (20 meter Height of 

above Ground Level) 

3.  
Coal Crusher Unit-3 Stack (20 meter Height of 

above Ground Level) 

4.  
Coal Crusher Unit-4 Stack (20 meter Height of 

above Ground Level) 
5.  Coal Crusher Unit-5 Stack (20 meter Height of 
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above Ground Level) 
6.   Wharf-Wall - 
7.  Coal Stock Yard - 

 

2- dksy Ø'kj ls tfur MLV ds fu;a=.k gsrq MLV dysDVj LFkkfir gSA m|ksx }kjk ¶;wftfVo 

bZehlu ds fu;a=.k gsrq ikuh dk fNM+dko fd;k tkrk gSA 

3- fujh{k.k ds le; g‚y jksM ,oa dksy gS.Mfyax Iyk.V ds Ø'kj ,fj;k ls tfur gksus okys 

MLV@çfØ;k ls tfur gksus okys mRltZu ds fu;U=.k gsrq ty dk fNM+dko fd;k tkrk gqvk 

ik;k x;k rFkk jSd yksfMax Iokb.V ij mM+us okys MLV ds fu;U=.k gsrq okVj fLçadfyax flLVe 

ds vUrxZr 08 ux fQDLM Q‚x dSuu ,oa 02 ux  eksckby Q‚x dSuu] 02 ux eksckby o‚Vj 

VSasadj dh O;oLFkk ik;h x;hA fujh{k.k ds le; mä dk;Z gksrk ik;k x;kA 

4- [kuu {ks= esa Hkkjh okguksa ds vkokxeu ls tfur /kwy ds fu;a=.k gsrq fu;fer Truck  Mounted  

Q‚x dSuu ls okVj fLçfDyax] esdsukbTM Lohfiax e'khu ls jksM Lohfiax dk dk;Z fd;k tkrk 

gSA  
5- Øflax fd;s gq, dks;ys dk VªkaliksVsZ”ku DyksTM dUos;j csYV ds ekè;e ls fd;k tkrk gSA  

6- m|ksx }kjk ,u0,0ch0,y0 ,ØhMsVsM iz;ksx'kkyk dksy bafM;k] lh,eihMhvkbZ ls ekg tqykbZ& 

flrEcj]  2025 ,oa ekg vDVwcj&fnlEcj] 2025 esa dqy 08 LFkyksa ij ifjos'kh; ok;q xq.kork dk 

vuqJo.k djkdj vuqikyu vk[;k izLrqr dh x;h gSA izLrqr dh x;h vk[;kvksa esa izpkydksa dh 

ek=k ekudksa ds vuq:i ik;h x;hA fo'ys"k.k vk[;k layXu gS ¼layXud&3½A  

 

 xzhu csYV@gfjr ifêdk dk fooj.k%& 

1- m|ksx }kjk gfjr ifêdk ds :i esa fe;kokdh o`{kkjksi.k ,oa lkekU; o`{kkjksi.k dk dk;Z djk;k 

x;k gS] ftldk fooj.k fueUor gS%& 

 
Sr. No. Year Plantation Done in Last 05 Years in NCL Dudhichua 

Project 
UP Part MP Part Miyawaki Plantaion in UP 

(Area) 
1. 2021-22 55750 43775 -  
2. 2022-23 44375 30000 17500 0.5 Ha 
3. 2023-24 47500 37500 17500 0.5 Ha 
4. 2024-25 41250 32500 17500 0.5 Ha 
5. 2025-26 37500 28750 - - 

Total 226375 172525 52500 1.5 Ha 
Photographs of Miyawaki afforestation are being attached¼layXud&4½-  
   

 ty iznw’k.k fu;a=.k O;oLFkk dk fooj.k%& 
 

1- mä m|ksx dh vkoklh; d‚yksuh ¼e0iz0 {ks=kUrxZr LFkkfir½ ls tfur ?kjsyw mRçokg ds 

'kq)hdj.k gsrq 2-0 ,eå,yåMhå {kerk dk lhost VªhVesUV Iyk.V e0iz0 jkT; fLFkr dkWyksuh 

eas LFkkfir gSaA  

2- mä m|ksx esa odZ'kki] lhå,påihå ,oa ekbfuax ls tfur mRçokg ds 'kq)hdj.k gsrq 30 

,eå,yåMhå {kerk dk bZåVhåihå nq)hpqvk tuin&lksuHknz m0iz0 {ks= esa LFkkfir gS] ftlesa 

dysD'ku lEi] v‚;y ,.M xzhl VªSi] ¶ysl fefDlax Vsad] Dys;jh¶ykdwysVj ,oa Lyt MªkbZax 

csM~l LFkkfir gSaA  
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3- fujh{k.k ds le; bZåVhåihå dh leLRk bdkbZ;ka lapkfyr ik;h x;ha rFkk bZåVhåihå ls 

'kq)hdr̀ mRizokg dk uewuk ,d= dj {ks=h; dk;kZy;] m0iz0 i znw’k.k fu;a=.k cksMZ] okjk.klh 

dh iz;ksx”kkyk esa fo'ys"k.k gsrq tek djk;k x;k gSA fo'ys"k.k vk[;k visf{kr gS A 

4- m|ksx }kjk dksj tksu ,oa cQj tksu esa lhå,eåihåMhåvkbZå] flaxjkSyh] eåçå }kjk ekg 
tqykbZ& flrEcj]  2025 ,oa ekg vDVwcj&fnlEcj] 2025 ds e/; djk;s x;s bZåVhåihå rFkk 

,låVhåihå ds buysV ,oa vkmVysV mRçokg ds uewus dh fo'ys"k.k vk[;k izLrqr dh x;h 

gSA izLrqr dh x;h vk[;kvksa esa izpkydksa dh ek=k ekudksa ds vuq:i ik;h x;hA fo'ys"k.k 

vk[;k layXu gS ¼layXud&3½A 

5- fujh{k.k ds nkSjku lehIkLFk izokfgr gksus okys cfy;k ukys ds 02 LFkyksa ij lrgh ty uewuk 

dk ,d=.k dj {ks=h; dk;kZy;] m0iz0 iznw’k.k fu;a=.k cksMZ] okjk.klh dh iz;ksx”kkyk esa 

fo'ys"k.k gsrq tek djk;k x;k gSA fo'ys"k.k vk[;k visf{kr gSA 

6- fujh{k.k ds le; esllZ uknZuZ dksyQhYM~l fy0] nq)hpqvka izkstsDV }kjk cfy;k ukys esa 

fdlh Hkh izdkj dk nwf"kr vkS|ksfxd mRizokg ,oa ?kjsyw lhost] ukys esa fuLrkfjr ugha 

fd;k tkrk gSA 'kq)hd`r mRizokg dk ç;ksx MLV lizs'ku] xkMsZfuax vkfn esa fd;k tkrk 

gSA  

 

 vuqefr;ksa@lgefr;ksa dk fooj.k%& 
 

 

1. i;kZoj.kh; Lohd`fr & mDr ifj;kstuk esllZ ukWnZu dksyQhYM~l fy0] nq)hpqvk] izkstsDV] 

nq)hpqvk] tuin&lksuHkæ dks dksy [kuu ds {kerk foLrkj 12-5 ,e0Vh0ih0,0 ls 15-5 

,e0Vh0ih0,0 gsrq i;kZoj.k] ou ,oa tyok;q ifjorZu ea=ky;] Hkkjr ljdkj }kjk i=kad&J-
11015/381/2008-IA. II(M) fnukad&10-12-2008 }kjk i;kZoj.kh; Lohd̀fr fuxZr gS 

¼layXud&5½A  

 

2. lgefr ty@ok;q&jkT; cksMZ ds lanHkZ la[;k&192611@UPPCB/Sonbhadra(UPPCBRO)/ 
CTO/both/SONBHADRA@2023 fnukad&13-11-2023 ds ekè;e ls l'krZ lgefr¼ty ,oa 

ok;q½ fnukad&31-12-2026 rd dh vofèk gsrq fuxZr gS ¼layXud&6½A 

 

3. ifjladVe; vif'k"V izkf/kdkj&mä m|ksx dks jkT; cksMZ ds lanHkZ la0&23580@UPPCB/ 
Sonebhadra(UPPCBRO)/HWM/SONBHADRA/2024 fnukad&02-02-2024 ds ekè;e ls 

ifjladVe; vif'k"V ,oa vU; vif'k"Vksa ds laxzg.k] Hk.Mkj.k] Vªk¡liksVsZ'ku ,oa dks&izkslsflax 

gsrq ifjladVe; vif'k"V izkf/kdkj fnukad&02-02-2029 rd dh vofèk gsrq fuxZr 

gS¼layXud&7½A 

 

4. vuqikyu vk[;k& ifj;kstuk }kjk =Sekfld i;kZoj.k izcks/ku izfrosnu] vDVwcj] 2025 ,oa 
tuojh] 2026 izLrqr dh x;h gS] tks fd layXu gS¼layXud&3½A 

 

 lh0,l0vkj0 dk fooj.k%& 
 

1. ifj;kstuk }kjk le;&le; ij lh0,l0vkj0 ds vUrxZr fofHkUu dk;Z djk;s tkrs gSA  

2. ifj;kstuk }kjk foRrh; o’kZ 2024&25 esa lh0,l0vkj0 ¼dkiksZjsV lksly fjLikUlfcfyVh½ en 

ls djk;s x;s dk;ksZa dk fooj.k izLrqr fd;k x;k gS] tks fd layXu gS¼layXud&8½A 

16
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3. vxzsrj ifj;kstuk }kjk lh0,l0vkj0 ds en esa fd;s x;s dk;ksaZ ds fuxjkuh gsrq                 
“CSR Reporting Portal” fodflr fd;k x;k gSS] ftldk fyad&                      

https://www . nclcil.in/pages/csr-reporting gS A 
 

 ekuuh; jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh esa fopkjk/khu lefo’k;d vU; çdj.k & 
 

 vksfjftuy ,Iyhds'ku uacj&240@2024 ¼vkbZ0,0 ua0&596@2025 ,oa vkbZ0,0 

ua0&437@2024½ flaxjkSyh çnw"k.k eqfä okfguh cuke ;wfu;u vkWQ bf.M;k o vU; ekuuh; 
jk"Vªh; gfjr vfèkdj.k] ubZ fnYyh ds le{k fopkjk/khu gSA fopkjk/khu çdj.k ds vUrxZr 

mä m|ksx Hkh vkPNkkfnr gS A 

 
 

 

 

¼”kqHke flag½  ¼ts0,u0 frokjh½  

,l0bZ0,0 

m0iz0 iznw"k.k fu;a=.k 

cksMZ] 

lksuHknzA 

 lgk;d i;kZoj.k 

vfHk;Urk 

m0iz0 iznw"k.k 

fu;a=.k cksMZ] 

lksuHknzA 

 

 ¼fuf[ky ;kno½  ¼vkj0ds0 flag½ 

 miftykf/kdkjh] 

rglhy&nq)h]  

lksuHknzA 

 {ks=h; vf/kdkjh] 

m0iz0 iznw"k.k fu;a=.k 

cksMZ] 

lksuHknzA 
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DUDHICHUA OCP 
CMPDI 

Environmental Monitoring report 
Job no-252606114 Executive Summary, Page -  1

EXECUTIVE SUMMARY 
1.0 Introduction 

The purpose of environmental monitoring is to assess the quality of various 
attributes that affects the fauna and flora. In accordance with the quality of 
these attributes appropriate strategy is to be developed to control the pollution 
level within the permissible limits. The three major attributes are air, water and 
noise level.  

Northern Coalfields Limited (NCL), a Subsidiary company of Coal India Limited 
is operating Opencast Mines in Singrauli Coalfields, Moher sub-basin having an 
area of 312 Sq.km. Out of which 80 Sq.km on Eastern side lies in Sonebhadra 
District. of U.P. and rest in Singrauli Dist. of M.P. NCL has awarded 
Environmental monitoring work of Singrauli Coalfield to Central Mine Planning & 
Design Institute Limited (CMPDIL). The environmental monitoring has been 
carried out as per the conditions laid down by the MoEF&CC while granting 
environmental clearance of project, consent letter issued by the respective 
SPCB, and other statutory requirements. 

2.0 Sampling location and rationale 

2.1 Ambient air sampling locations 

The ambient air quality monitoring stations were selected to represent core & 
buffer zone and further classified as residential and industrial area. The 
rationale has been based on the guidelines stipulated by MoEF&CC, consent 
letter of SPCB, as well as other statutory requirements. 

2.2 Water sampling stations 

The Water sampling stations were selected for effluent at inlet and outlet of 
Effluent Treatment Plant (ETP), Outlet of Sewage Treatment Plant (STP), 
drinking water supply, and Hand pump water and also from receiving streams. 

2.3 Noise level monitoring locations 

Noise levels vary depending on the various activities in mining areas. The 
monitoring of noise level in different locations will be helpful to take appropriate 
mitigating measures. The noise levels were recorded in mining area, workshop 
and in residential area. 

3.0 Methodology of sampling and analysis 

3.1 Ambient air quality 
Parameters chosen for assessment of ambient air quality were Suspended 
Particulate Matter (SPM), Particulate Matter (PM10), Fine Particulate Matter 
(PM2.5), Sulphur Di-oxide (SO2) and Nitrogen Oxides (NOx).  Respirable Dust
Samplers (RDS) were used for sampling of SPM, PM10, SO2, & NOx and Fine
Dust Samplers (PM2.5 sampler) were used for sampling of PM2.5 at 24 hours 
interval once in a fortnight.  

21
29



 DUDHICHUA OCP 
CMPDI 

Environmental Monitoring report 
Job no-252606114 Executive Summary, Page -  
 
 

2 

 
The samples were analysed in Environmental Laboratory of CMPDI. 

 
3.2     Water quality 

Water samples were collected as per standard practice. The effluent samples 
and Drinking water samples were collected and analysed for four/five 
parameters on fortnightly basis. The surface water sample and drinking water 
samples were collected and analysed for all parameters on quarterly basis. 
Parameters like pH, Temperature and Dissolved Oxygen were analysed on-site 
while collecting the samples. Thereafter the samples were preserved and 
analysed at the laboratory of CMPDI.  
 

3.3    Noise level monitoring 
Noise level measurements in form of 'LEQ' were taken using Integrated 
Averaging Sound Level Meter (CR: 812C) during day and night time. Noise 
levels were measured for about one hour time in day and night time. Noise 
levels were measured in Decibels, 'A' weighted average, i.e. dB (A).  
 

4.0   Results and interpretations 

 

4.1 Air quality 
 It has been seen from the analysis results that the 24 hours average 

concentration of parameters like SPM, PM10 , PM2.5, SO2 and NOx are mostly 
within the permissible limits in all sampling locations as per MoEF&CC Gazette 
Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines and 
National Ambient Air Quality Standard -2009. Sometimes the concentration of 
SPM, PM10 & PM2.5 exceeds the limits due to presence of number of thermal 
powers in the vicinity. 

 
4.2    Water quality  

 The test results indicate that the major parameters compared with MoEF&CC 
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines 
(For 4/5 parameters of drinking and effluent water), IS.10500/2012 (All 
parameters of Drinking water) and IS: 2296 (All parameters of Surface water), 
are within permissible limits. 

 
4.3    Noise Level 

 During the noise level survey it has been observed that the noise level in the 
sampling locations is within the permissible limits prescribed as per MoEF&CC 
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines 
for Industrial Area and Noise pollution (Regulation and Control) Rules, 2000, for 
residential Area.  
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CHAPTER -I 
 

INTRODUCTION 
 

1.0 Any industry and development activities including coal mining is bound to 
affect environmental attributes. There are positive as well as negative impacts 
of such operations. For controlling the adverse impacts a regular monitoring is 
essential. The environmental monitoring is being done as per the guide-lines 
stipulated by Ministry of Environment Forest and Climate Change 
(MoEF&CC), Govt. of India. 

 
 The very purpose of environmental monitoring is to assess the quality of 

various attributes which affects the environment. As per quality of these 
attributes appropriate strategy is to be developed to control the pollution level 
within the permissible limits. The three major attributes are air, water and 
noise level.  

 
 Northern Coalfields Limited (NCL)., a subsidiary company of  Coal India 

Limited (CIL) is operating Opencast Mines in Singrauli coalfield. The Singrauli 
Coalfield is divided into two basins namely Main basin and Moher sub-basin. 
Moher sub-basin having an area of 312 Sq.KM. Out of which 80 Sq.KM on 
Eastern side lies in Sonebhadra Distt. of U.P. and rest in Singrauli Distt. of 
M.P. The Main basin is located west of Waidhan. The Moher sub basin is the 
centre of mining activities. The southern half of the Moher basin is preserved 
while the northern half was up thrown by a metamorphic fault and is eroded, 
hence called Moher Sub basin. 

  
 Northern Coalfield Limited has awarded Environmental Monitoring work of all 

Projects to Central Mine Planning & Design Institute Limited (CMPDIL). The 
environmental monitoring has been carried out as per conditions laid down by 
MoEF&CC while granting environmental clearance to different projects. 
CMPDI has trained manpower and well equipped laboratory to carry out 
monitoring, analysis and R&D work in the field of environment. 

  
1.1 The Project is located in Moher basin of Singrauli Coalfields in Singrauli 

District of Madhya Pradesh. Project is covered under Topo sheet no. 63-L /12 
between latitude 240 07' 30" to 240 09' 30" North and longitudes 820 34' 30" to 
820 36' 30" East.  

 
 The project is well connected to Sidhi in MP about 90 km and Varanasi in UP 

about 240 km. The nearest Railway Station is Shaktinagar in UP about 22 km 
and Singrauli in MP on the Obra-Katni branch line of Eastern Railway which is 
about 30 km away and is approachable by an all weather roads.  

 
 The area is undulating and hilly terrain. The elevation varies from 140 m to 

470 m above MSL (Mean Sea Level). The drainage of the area occurs through 
Amjhar nallah on the west & a seasonal nallah in the east which joins the river 
Kachani on the south.   The Project location is shown in the Fig. No.-I  
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1.2 The Project is designed to produce 25 Mtpa of coal from the three working 

seams namely, Purewa Top, Purewa Bottom, and Turra, with an average 
stripping ratio of 3.29 m3/t. The gradient of the seams varies from 2o to 3o .The 
average grade of coal is G-10. The Project is linked to serve Western India 
Power Stations through Basket Linkage   

 
 Total land requirement was estimated as 2390.7 ha, out of which 1217.5 ha is 

forestland,    807 ha is tenancy land and 366 ha is Govt/wasteland. The 
Project is being worked by combined mining system deploying dragline and 
shovel dumper combination.    

 
The ultimate working depth has been estimated as 235 m. The total O.B. 
during the mine life has been estimated as 1133.41 Mm3, out of which only 
134.00 Mm3 is proposed to be dumped externally and balance as backfill 
internally. The overall dump slope will be kept at 28o to prevent dump slide. 

 
The Project has Environmental Clearance from Ministry of Environment Forest 
and Climate Change (MoEF&CC) for a rated capacity of 25 Mtpa of coal 
production vide letter no. E.C. No. J-11015/381/2008.IA.II(M) 
Dated:20.03.2020.  
 
Ministry of Environment, Forest and Climate Change while granting  
environmental clearance has given one of the General  conditions that “ Four 
ambient air quality monitoring stations should be established in the core zone 
as well as in the buffer zone for PM10, PM2.5,  SO2,  NOx  monitoring. Location 
of the stations should be decided based on the meteorological data, 
topographical features and environmentally and ecologically sensitive targets 
in consultation with the State Pollution Control Board. “Half Yearly analysis for 
heavy metals such as Hg, As, Pb, Ni, Cr etc. in ambient air & other conditions 
regarding water / effluent and noise level monitoring is also stipulated in the 
EC conditions. 
 
In compliance of these conditions the Environmental Monitoring has been 
carried out & report prepared for submission to MoEF&CC & SPCB and other 
statutory authorities. 
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CHAPTER-II 

AMBIENT AIR QUALITY MONITORING 

 
2.1  Location of sampling station and their rationale  
  ( as per G.S.R. 742 (E) dt. 25th December,2000) 

2.1.1    Ambient Air Quality Sampling Locations  

I. CORE ZONE Monitoring Location (Refer Fig. No. - II ) 
 
i) Old view Point (DA1): Industrial Area 
 

Dust sampler was placed near Regional store. This station was selected to assess the 
ambient air quality in the core zone where mining activities are in progress. The Dust 
generating most probable sources are CHP and haul road which are nearly 300 m 
away from the selected point. 
  

ii) Central Substation (DA2): Industrial Area 
 

This station is selected to assess the ambient air quality in the core zone to reflect the 
impacts of drilling, blasting, loading of coal and OB. The Dust generating most 
probable sources are OB and haul road which are nearly 500 m away from the selected 
point. 

  

iii) CGM Office (DA3): Industrial Area 
 

The sampler was placed in the premises of the CGM Office at roof top of office. This 
station was selected to assess the ambient air quality in the core zone where mining 
activities are in progress. The Dust generating most probable sources are coal yard 
and nearby road which are nearly 400 m away from the selected point. 

  

iv) Dudhichua STP (DA4): Residential Area 
 

The sampler was placed at STP. This site was selected to assess the present ambient 
air quality status in residential area. The Dust generating most probable sources is 
nearby road which are nearly 500 m away from the selected point. 

 

II. BUFFER ZONE Monitoring Location (Refer Fig. No. - I ) 
 
i) Surya Kiran Bhawan (DA5): Residential Area 
 

Surya Kiran Bhawan of sector B & C will represent a location in the residential area. 
This station is selected to assess the Air quality in residential area. The Dust 
generating most probable sources are nearby road and OB Dump which are nearly 
800 m away from the selected point. 
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ii) Karwari Village (DA6): Residential Area. 
 

Karwari Village is located inside the mining lease area situated in the eastern side of 
the mine. Until the village is rehabilitated the location needs to be monitored regularly. 
This location is selected to study the impact of ambient air quality of both Khadia OCP 
& Dudhichua OCP. The Dust generating most probable source is nearby road and OB 
Dump which are nearly 200 m away from the selected point.  
  

iii) Pump House of CWS Colony (CWA2): Residential Area 
 

The location is selected to represent the ambient air quality in the residential zone. 
The Dust generating most probable sources are CHP and nearby Road which are 
nearly 300 m away from the selected point.   
 

iv) Khadia GM Office (KHA3): Residential Area 
 

This location will represent the ambient air quality of residential area in buffer zone of 
Dudhichua Project. The Dust generating most probable source is OB Dumps which 
are nearly 800 m away from the selected point. 

 

2.2 Methodology of sampling and analysis 
 

Parameters chosen for assessment of ambient air quality were Suspended Particulate 
Matter, Respirable Particulate Matter (PM10), Fine Particulate Matter (PM2.5), Sulphur 
Di-oxide (SO2) and Nitrogen Oxides (NO2). Respirable Dust Samplers (RDS) & fine 
particulates sampler were used for sampling “SPM, PM10, SO2, & NO2” and “PM2.5” 
respectively of 24 hours duration once in a fortnight and the same for the gaseous 
pollutants. The samples were analysed in Environmental Laboratory of CMPDI. 

 

2.3 Results & Interpretations 
 

The results of Ambient Air Quality are presented in tabular form along with Quarterly 
Average for each monitoring station in the test reports. 
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TEST REPORT 
Unique Identification Number: A/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Old View Point DA1 
 

 
 
 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 
Date of analysis 

Parameters ( in  µg/m3) 

Suspended 
Particulate 

Matter 
(PM10+ 

>PM10)SPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 10 µg/m3 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 

Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 µg/m3 300 µg/m3 NA 
120 

µg/m3 
120 

µg/m3 

October 
03.10.2025-
04.10.2025 04.10.2025 04.10.2025-

07.10.2025 574 286 75 29 35 

October 
17.10.2025-
18.10.2025 18.10.2025 18.10.2025-

22.10.2025 721 381 132 24 38 

November 
07.11.2025-
08.11.2025 08.11.2025 08.11.2025-

11.11.2005 615 315 103 28 39 

November 
21.11.2025-
22.11.2025 22.11.2025 22.11.2025-

25.11.2025 685 359 112 24 44 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 637 324 108 28 45 

December 
26.12.2025-
27.12.2025 27.12.2025 27.12.2025-

30.12.2025 586 297 96 29 43 

Minimum Value 574 286 75 24 35 
Maximum Value 721 381 132 29 45 

Quarterly Average 636 327 104 27 41 
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TEST REPORT 
Unique Identification Number: A/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Central Sub Station DA2 
 

 
 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 
Date of analysis 

Parameters ( in  µg/m3) 

Suspended 
Particulate 

Matter 
(PM10+ 

>PM10)SPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 10 µg/m3 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 

Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 µg/m3 300 µg/m3 NA 
120 

µg/m3 
120 

µg/m3 

October 
07.10.2025-
08.10.2025 08.10.2025 08.10.2025-

13.10.2025 542 276 71 28 36 

October 
24.10.2025-
25.10.2025 25.10.2025 24.10.2025-

27.10.2025 594 317 110 18 38 

November 
07.11.2025-
08.11.2025 08.11.2025 08.11.2025-

11.11.2005 586 310 103 27 35 

November 
21.11.2025-
22.11.2025 22.11.2025 22.11.2025-

25.11.2025 578 297 95 24 40 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 612 319 105 26 44 

December 
26.12.2025-
27.12.2025 27.12.2025 27.12.2025-

30.12.2025 576 285 91 28 42 

Minimum Value 542 276 71 18 35 
Maximum Value 612 319 110 28 44 

Quarterly Average 581 301 96 25 39 
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TEST REPORT 
Unique Identification Number: A/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: GM Office DA3 
 

 
 
 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 
Date of analysis 

Parameters ( in  µg/m3) 

Suspended 
Particulate 

Matter 
(PM10+ 

>PM10)SPM 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 10 µg/m3 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 

Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 µg/m3 300 µg/m3 NA 
120 

µg/m3 
120 

µg/m3 

October 
03.10.2025-
04.10.2025 04.10.2025 04.10.2025-

07.10.2025 510 256 75 29 35 

October 
16.10.2025-
17.10.2025 17.10.2025 17.10.2025-

21.10.2025 557 281 86 28 39 

November 
06.11.2025-
07.11.2025 07.11.2025 07.11.2025-

11.11.2025 684 370 125 30 38 

November 
20.11.2025-
21.11.2025 21.11.2025 21.11.2025-

24.11.2025 591 286 89 26 42 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 466 244 76 25 45 

December 
26.12.2025-
27.12.2025 27.12.2025 

27.12.2025-
30.12.2025 513 261 82 23 41 

Minimum Value 466 244 75 23 35 
Maximum Value 684 370 125 30 45 

Quarterly Average 554 283 89 27 40 
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TEST REPORT 
Unique Identification Number: A/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Dudhichua STP, DA4 
 
 
 
 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 

Date of 
analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 / 
(Part-06), 
1975 R-

1998 

Detection Limit 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 

October 
03.10.2025-
04.10.2025 04.10.2025 04.10.2025-

07.10.2025 182 62 26 29 

October 
16.10.2025-
17.10.2025 17.10.2025 17.10.2025-

21.10.2025 243 76 27 31 

November 
06.11.2025-
07.11.2025 07.11.2025 07.11.2025-

11.11.2025 286 92 28 30 

November 
20.11.2025-
21.11.2025 21.11.2025 21.11.2025-

24.11.2025 247 76 24 34 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 342 113 22 38 

December 
26.12.2025-
27.12.2025 27.12.2025 27.12.2025-

30.12.2025 234 75 19 35 

Minimum Value 182 62 19 29 
Maximum Value 342 113 28 38 

Quarterly Average 256 82 24 33 
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TEST REPORT 
Unique Identification Number: A/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Surya Kiran Bhawan DA5 
 

 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 

Date of 
analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 / 
(Part-06), 
1975 R-

1998 

Detection Limit 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 

October 
04.10.2025-
05.10.2025 05.10.2025 05.10.2025-

09.10.2025 104 34 20 12 

October 
09.10.2025-
10.10.2025 10.10.2025 10.10.2025-

14.10.2025 149 42 24 12 

October 
10.10.2025-
11.10.2025 11.10.2025 11.10.2025-

15.10.2025 193 61 27 12 

October 
16.10.2025-
17.10.2025 17.10.2025 17.10.2025-

20.10.2025 272 76 25 16 

October 
17.10.2025-
18.10.2025 18.10.2025 18.10.2025-

22.10.2025 196 66 19 16 

October 
23.10.2025-
24.10.2025 24.10.2025 24.10.2025-

28.10.2025 329 105 26 17 

October 
24.10.2025-
25.10.2025 25.10.2025 25.10.2025-

29.10.2025 178 62 17 17 

October 
30.10.2025-
31.10.2025 31.10.2025 31.10.2025-

03.11.2025 206 67 17 15 

November 
31.10.2025-
01.11.2025 01.11.2025 01.11.2025-

04.11.2025 121 42 17 16 

November 
06.11.2025-
07.11.2025 07.11.2025 07.11.2025-

10.11.2025 186 62 31 16 
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November 
07.11.2025-
08.11.2025 08.11.2025 08.11.2025-

13.11.2025 215 67 29 15 

November 
13.11.2025-
14.11.2025 14.11.2025 14.11.2025-

17.11.2025 184 62 16 36 

November 
14.11.2025-
15.11.2025 15.11.2025 15.11.2025-

19.11.2025 256 86 13 39 

November 
20.11.2025-
21.11.2025 21.11.2025 21.11.2025-

25.11.2025 235 77 22 35 

November 
21.11.2025-
22.11.2025 22.11.2025 22.11.2025-

25.11.2025 305 98 26 36 

November 
27.11.2025-
28.11.2025 28.11.2025 28.11.2025-

01.12.2025 276 86 19 34 

November 
28.11.2025-
29.11.2025 29.11.2025 29.11.2025-

02.12.2025 157 65 23 39 

December 
04.12.2025-
05.12.2025 05.12.2025 05.12.2025-

08.12.2025 176 67 14 41 

December 
05.12.2025-
06.12.2025 06.12.2025 06.12.2025-

10.12.2025 299 87 17 40 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 310 96 20 37 

December 
12.12.2025-
13.12.2025 13.12.2025 13.12.2025-

17.12.2025 329 112 21 36 

December 
18.12.2025-
19.12.2025 19.12.2025 19.12.2025-

22.12.2025 289 82 15 35 

December 
19.12.2025-
20.12.2025 20.12.2025 20.12.2025-

24.12.2025 243 74 18 38 

December 
25.12.2025-
26.12.2025 26.12.2025 26.12.2025-

29.12.2025 231 68 20 38 

December 
26.12.2025-
27.12.2025 27.12.2025 27.12.2025-

31.12.2025 267 87 18 36 

Minimum Value 104 34 13 12 
Maximum Value 329 112 31 41 

Quarterly Average 228 73 21 27 
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TEST REPORT 
Unique Identification Number: A/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Singrauli CMPDI Camp DA6 
 

 
 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Ammonia 
(as NH3) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 / 
(Part-06), 
1975 R-

1998 

IS: 5182 / 
(Part-25), 

2018 

Detection Limit 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 20 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 
400 

µg/m3 

October 
04.10.2025-
05.10.2025 05.10.2025 05.10.2025-

09.10.2025 63 23 18 24 <20 

October 
09.10.2025-
10.10.2025 10.10.2025 10.10.2025-

14.10.2025 128 38 20 26 28.6 

October 
10.10.2025-
11.10.2025 11.10.2025 11.10.2025-

15.10.2025 193 63 23 28 29.0 

October 
16.10.2025-
17.10.2025 17.10.2025 17.10.2025-

20.10.2025 174 59 26 30 22.0 

October 
17.10.2025-
18.10.2025 18.10.2025 18.10.2025-

22.10.2025 200 64 27 31 29.7 

October 
23.10.2025-
24.10.2025 24.10.2025 24.10.2025-

28.10.2025 202 71 26 30 20.7 

October 
24.10.2025-
25.10.2025 25.10.2025 25.10.2025-

29.10.2025 196 63 26 29 31.0 

October 
30.10.2025-
31.10.2025 31.10.2025 31.10.2025-

03.11.2025 64 23 21 28 <20 

October 
31.10.2025-
01.11.2025 01.11.2025 01.11.2025-

04.11.2025 49 18 22 27 <20 

November 
06.11.2025-
07.11.2025 07.11.2025 07.11.2025-

10.11.2025 47 15 21 26 26.3 
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November 
07.11.2025-
08.11.2025 08.11.2025 08.11.2025-

13.11.2025 268 92 25 28 26.2 

November 
13.11.2025-
14.11.2025 14.11.2025 14.11.2025-

17.11.2025 282 65 22 28 21.1 

November 
14.11.2025-
15.11.2025 15.11.2025 15.11.2025-

19.11.2025 299 96 21 27 26.2 

November 
20.11.2025-
21.11.2025 21.11.2025 21.11.2025-

25.11.2025 265 78 18 26 32.1 

November 
21.11.2025-
22.11.2025 22.11.2025 22.11.2025-

25.11.2025 279 85 21 25 33.8 

November 
27.11.2025-
28.11.2025 28.11.2025 28.11.2025-

01.12.2025 269 67 20 24 29.7 

November 
28.11.2025-
29.11.2025 29.11.2025 29.11.2025-

02.12.2025 306 105 16 22 32.0 

November 
04.12.2025-
05.12.2025 05.12.2025 05.12.2025-

08.12.2025 225 64 14 39 35.3 

December 
05.12.2025-
06.12.2025 06.12.2025 06.12.2025-

10.12.2025 245 75 16 40 29.6 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 198 41 20 35 32.1 

December 
12.12.2025-
13.12.2025 13.12.2025 13.12.2025-

17.12.2025 190 61 21 33 24.9 

December 
18.12.2025-
19.12.2025 19.12.2025 19.12.2025-

22.12.2025 239 67 18 32 26.8 

December 
19.12.2025-
20.12.2025 20.12.2025 20.12.2025-

24.12.2025 272 84 17 36 34.7 

December 
25.12.2025-
26.12.2025 26.12.2025 26.12.2025-

29.12.2025 223 67 20 34 29.6 

December 
26.12.2025-
27.12.2025 27.12.2025 27.12.2025-

31.12.2025 181 58 18 29 22.9 

Minimum Value 47 15 14 22 20.7 
Maximum Value 306 105 27 40 35.3 

Quarterly Average 202 62 21 29 28.4 
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TEST REPORT 
Unique Identification Number: A/Cws/03 Job No. 252606113 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        CWS Project: CWS  Stations: Indira Bhawan CWA2 
 

 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 

(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 
80 

µg/m3 

October 07.10.2025-
08.10.2025 08.10.2025 08.10.2025-

11.10.2025 87 27 18 25 

October 21.10.2025-
22.10.2025 22.10.2025 22.10.2025-

25.10.2025 218 72 21 27 

November 04.11.2025-
05.11.2025 05.11.2025 05.11.2025-

08.11.2025 176 66 24 29 

November 17.11.2025-
18.11.2025 18.11.2025 18.11.2025-

22.11.2025 207 72 21 26 

December 02.12.2025-
03.12.2025 03.12.2025 03.12.2025-

05.12.2025 282 93 16 45 

December 16.12.2025-
17.12.2025 17.12.2025 17.12.2025-

20.12.2025 254 60 22 42 

Minimum Value 87 27 16 25 
Maximum Value 282 93 24 45 

Quarterly Average 204 65 20 32 
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TEST REPORT 
Unique Identification Number: A/Kha/03 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Khadia Project: Khadia OCP Stations: GM Office KHA3 
 
 
 

Month 
Date of 

Sampling 

Date of 
receipt of 

sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Ammonia 
(as NH3) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 / 
(Part-06), 
1975 R-

1998 

IS: 5182 / 
(Part-25), 

2018 

Detection Limit 3.5 µg/m3 2 µg/m3 10 µg/m3 6 µg/m3 20 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 
400 

µg/m3 

October 
08.10.2025-
09.10.2025 09.10.2025 09.10.2025-

13.10.2025 80 34 12 16 20.7 

October 
09.10.2025-
10.10.2025 10.10.2025 10.10.2025-

15.10.2025 73 26 13 19 24.6 

October 
15.10.2025-
16.10.2025 16.10.2025 16.10.2025-

21.10.2025 274 83 16 22 28.4 

October 
16.10.2025-
17.10.2025 17.10.2025 17.10.2025-

21.10.2025 254 75 20 25 <20 

October 
22.10.2025-
23.10.2025 23.10.2025 23.10.2025-

28.10.2025 211 68 22 28 20.7 

October 
23.10.2025-
24.10.2025 24.10.2025 24.10.2025-

28.10.2025 194 61 25 30 22.4 

October 
29.10.2025-
30.10.2025 30.10.2025 30.10.2025-

03.11.2025 54 20 26 30 <20 

October 
30.10.2025-
31.10.2025 31.10.2025 31.10.2025-

03.11.2025 57 17 25 29 20.7 

November 
05.11.2025-
06.11.2025 06.11.2025 06.11.2025-

10.11.2025 167 58 22 28 27.4 

November 
06.11.2025-
07.11.2025 07.11.2025 07.11.2025-

10.11.2025 98 38 19 26 34.4 
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November 
12.11.2025-
13.11.2025 13.11.2025 13.11.2025-

16.11.2025 154 49 18 24 25.3 

November 
13.11.2025-
14.11.2025 14.11.2025 14.11.2025-

17.11.2025 185 67 19 25 22.7 

November 
19.11.2025-
20.11.2025 20.11.2025 20.11.2025-

24.11.2025 215 72 18 23 24.8 

November 
20.11.2025-
21.11.2025 21.11.2025 21.11.2025-

25.11.2025 207 54 20 25 31.6 

November 
26.11.2025-
27.11.2025 27.11.2025 27.11.2025-

30.11.2025 253 78 17 23 22.4 

November 
27.11.2025-
28.11.2025 28.11.2025 28.11.2025-

01.12.2025 288 87 16 22 26.2 

December 
03.12.2025-
04.12.2025 04.12.2025 04.12.2025-

06.12.2025 240 67 19 34 34.2 

December 
04.12.2025-
05.12.2025 05.12.2025 05.12.2025-

08.12.2025 156 56 20 42 29.3 

December 
10.12.2025-
11.12.2025 11.12.2025 11.12.2025-

13.12.2025 276 77 22 38 25.0 

December 
11.12.2025-
12.12.2025 12.12.2025 12.12.2025-

15.12.2025 213 65 27 35 31.1 

December 
17.12.2025-
18.12.2025 18.12.2025 18.12.2025-

20.12.2025 262 68 24 39 27.8 

December 
18.12.2025-
19.12.2025 19.12.2025 19.12.2025-

22.12.2025 185 64 21 35 32.9 

December 
24.12.2025-
25.12.2025 25.12.2025 25.12.2025-

27.12.2025 235 73 11 26 31.1 

December 
25.12.2025-
26.12.2025 26.12.2025 26.12.2025-

29.12.2025 228 77 26 37 29.8 

December 
31.12.2025-
01.01.2026 01.01.2026 01.01.2026-

03.01.2026 215 69 30 41 34.9 

Minimum Value 54 17 11 16 20.7 
Maximum Value 288 87 30 42 34.9 

Quarterly Average 191 60 20 29 27.3 
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TEST REPORT 
Unique Identification 

Number: 
A/Dch/03 Job No. 252606114 FY 2025-26 

Type of Sample Ambient Air Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 

Condition of Test Item Acceptable 
Sampling Plan 

Reference 
LPM 11 

Location of 
Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information 
obtained from the 

Customer (If Any): 

Joint sampling with customer 

Remarks & 
Observation: 

All samplers placed 1.5 m above ground level 

 
TEST RESULT 

Area : Dudhichua 
Project : Dudhichua OCP 

 

Test Parameters 
Conc. 

of As in 
air  

Conc. 
of Ni in 

air  

Conc. 
of Pb in 

air  

Conc. 
of Cd 
in air  

Conc. 
of Cr in 

air  

Conc. 
of Hg 
in air  

Units (ng/m3) (ng/m3) (ug/m3) (ng/m3) (ng/m3) (ng/m3) 

I. Core Zone 
Monitoring 

Stations 
Area Test Result 

1. Old view Point- 
DA1 

Industrial <0.1 1.573 <0.005 0.118 <0.1 <0.005 

2. 
Central 

Substation- 
DA2 

Industrial 1.049 1.342 <0.005 0.073 <0.1 <0.005 

3. 
CGM Office-

DA3 Industrial <0.1 1.062 0.008 0.653 <0.1 <0.005 

4. 
Dudhichua 
STP-DA4 Residential 1.143 <0.1 <0.005 0.137 <0.1 <0.005 

II. Buffer  Zone   
Monitoring 

Stations 
 Test Result 

5. Surya Kiran 
Bhawan- DA5 

 
Residential 

<0.1 1.351 <0.005 0.143 <0.1 <0.005 

6. Karwari 
Village-DA6 

Residential 1.021 1.238 0.010 0.326 <0.1 <0.005 
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7. Indira Bhawan 
- CWA2 

 
Residential 

1.037 1.243 0.017 0.649 <0.1 <0.005 

8. Khadia GM 
Office –KHA3 

 
Residential 

1.115 1.308 <0.005 0.181 <0.1 <0.005 

Limit (NAAQS -2009) 6.00 20.00 1 NA NA NA 

Method detection Limit 0.1 0.1 0.005 0.02 0.1 0.005 

Test Method 

USEPA 
IO-

3.2:199
9 

USEPA 
IO-

3.2:199
9 

USEPA 
IO-

3.2:199
9 

USEPA 
IO-

3.2:199
9 

USEPA 
IO-

3.2:199
9 

USEPA 
IO-

3.2:199
9 
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CHAPTER – III 

WATER QUALITY MONITORING 

3.1      Location of sampling sites and their rationale  
(Refer Fig. No. - II) 
 
 i) Inlet Effluent of ETP (DW1):  

This station is selected to assess the quality of effluent prior to treatment to monitor the efficiency 
of ETP and quality of effluent to be discharged to natural source in case of non-operation of ETP. 

 
ii) Treated Effluent from ETP overflow (DW-2) 

This site has been selected to assess the quality of treated effluent being discharged & to monitor 
the efficient operation of Effluent Treatment Plant. 

 
iii) Ballia Nalla West of Hunuman Mandir (DW-3) 

This station is selected to assess the quality of stream water to reflect impacts of run-off water from 
dumps and other areas of the mine. 

 
iv)     D/S of Ballia Nalla after Discharge of Treated Water from STP (DW-4) 

This station is selected to assess the quality of water of the nallah being discharged to G.B. Pant 
Sagar. This also quantifies the quality of surface water quality of the surrounding area. 
 

   
v) Tap water of Sector 'A' Executive Hostel (DW-5) 

This station is selected to assess the quality of drinking water being supplied to the residential 
colony. 
 

 
vi) Hand Pump water of Madhauli Village (DW-6) 

A sample was collected from the hand pump in Madhauli Village to assess the ground water quality 
for drinking purpose and impact of mining on ground water quality if any. 
 

 
vii) Effluent from STP overflow (DW-7) 

This site has been selected to assess the quality of treated domestic effluent through STP. 
 

viii) Inlet of STP (DW-8)  
A sampling point is fixed to assess the quality of Incoming Domestic Sewage to STP. 
 

 
3.2 Methodology of sampling and analysis 

  
 Grab Water samples were collected as per standard practice. The effluent samples and Drinking water samples 

were collected and analyzed on fortnightly basis. The surface water sample were collected and analyzed on 
quarterly basis. The samples were preserved and analyzed at the laboratory of CMPDI. 
 

 
3.3      Results & Interpretations 

The results are given in tabular form along with the applicable standards. Results are compared with       
Schedule – VI for effluent prescribed by MoEFCC and IS.10500 (Drinking water). Results show that most of 
the parameters are within the permissible limits.  
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TEST REPORT 

 
Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114   2025-26 

Type of Sample: Drinking Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN COALFIELD 
LIMITED 

Condition of Test Item Acceptable 

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                         Station:  DW5- Tap water of Sector ‘A’ 
Project: Dudhichua OCP 
 
 

 
 
                                           
 
 
 
 
 

 

 

Analysis Results of FN Drinking Water 

Parameters  → 
Dissolved 

Solid 
pH Fluoride Turbidity 

Residual Free 
Chlorine 

Detection Limit 25.00 0.1 0.2 0.10 0.04 

IS:10500   Standards 500 6.5 to 8.5 1.0 1 0.2 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH  

October 
06.10.2025 06.10.2025 06.10.2025 158 7.62 0.46 0.80 <0.04 

18.10.2025 18.10.2025 18.10.2025 151 7.75 0.42 0.70 <0.04 

November 
04.11.2025 04.11.2025 04.11.2025 162 7.52 0.47 0.90 <0.04 

19.11.2025 19.11.2025 19.11.2025 154 7.43 0.44 0.85 <0.04 

December 
03.12.2025 03.12.2025 03.12.2025 148 7.66 0.49 0.65 <0.04 

18.12.2025 18.12.2025 18.12.2025 141 7.59 0.43 0.50 <0.04 

Standard/Test Method 

 
 

IS 3025 
/16:1984 

R : 2023, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 24th 
Edition, 

SPADNS 
Method, 2023 

IS 3025(P 
10):2023, 

Nephelometric 
Method 

APHA, 24th Edition, 
DPD Method, 2023 
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TEST REPORT 

 
Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114   2025-26 

Type of Sample: Drinking Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN 
COALFIELD LIMITED 

Condition of Test Item Acceptable 

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                         Station:  DW6- Hand Pump Water from Madhauli Village 
Project: Dudhichua OCP 

 
 
 

 

 

 

Analysis Results of FN Drinking Water 

Parameters  → 
Dissolved 

Solid 
pH Fluoride Turbidity 

MPN 
(Coliforms)/

100 mL 

Detection Limit 25.00 0.10 0.20 0.10  

IS:10500   Standards 500/2000 6.5 to 8.5 1.0/1.5 1/5 NIL 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH & MPN 

October 
06.10.2025 06.10.2025 06.10.2025 395 6.92 0.79 3.1 NIL 

18.10.2025 18.10.2025 18.10.2025 389 6.98 0.78 2.6 NIL 

November 
04.11.2025 04.11.2025 04.11.2025 362 6.81 0.67 2.2 NIL 

19.11.2025 19.11.2025 19.11.2025 371 7.05 0.73 2.5 NIL 

December 
03.12.2025 03.12.2025 03.12.2025 384 6.85 0.76 2.9 NIL 

18.12.2025 18.12.2025 18.12.2025 367 6.93 0.69 2.4 NIL 

Standard/Test Method 

 
 

IS 3025 
/16:1984 

R : 2023, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 24th 
Edition, 

SPADNS 
Method, 2023 

IS 3025(P 
10):2023, 

Nephelometric 
Method 

APHA, 9221 B, 
Standard Total 

Coliform 
Fermentation 

Technique, 24th 
Edition, 2023 
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TEST REPORT 

TEST RESULT 
The sample has been tested with the following results: - 
Area: Dudhichua                                                   Stations: 1.  DW5- Tap water of Sector ‘A’ 
Project: Dudhichua OCP                                                      2.  DW6- Hand Pump Water from Madhauli Village 
 
 

Sl.No Parameter Sampling Stations Detection 
Limit 

IS:10500 
Standards 

Standard / Test Method 

1 2    

1 Boron (as B), mg/l, Max <0.20 <0.20 0.20 0.5 APHA, , 24th  Edition Carmine Method; 
2023 

2 Calcium (as Ca), mg/l, Max 28.8 81.6 1.60 75/200 IS 3025(P 40):1991, R 2019, EDTA 
Titrimetric Method 

3 Chloride (as Cl), mg/l, Max 22 68 2.00 250/1000 APHA, 24th Edition, 
Argentometric Method,2023 

4 Colour, Hazen Units,Max <1 1 1 5 APHA, 24th Edition, 
PT-Cobalt Method 

5 Copper (as Cu), mg/l, Max <0.02 <0.02 0.02 0.05 IS 3025/42: 1992, R : 2019, AAS (Air-Ac-
Flame) 

6 Fluoride (as F) mg/l, Max 0.47 0.67 0.20 1.0/1.5 APHA, 24th Edition, 
SPADNS Method, 2023 

7 Free Residual Chlorine, mg/l, Min <0.04 - 0.04 0.2 APHA, 24th Edition, DPD Method, 2023 

8 Iron (as Fe), mg/l, Max <0.2 <0.2 0.20 1.0 IS 3025 /53: 2024, AAS (Air-Ac-Flame) 

9 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.01 APHA, 23rd Edition 
AAS-GTA Method, 2017 

10 Manganese (as Mn), mg/l, Max <0.02 <0.02 0.02 0.1 APHA 24th Edition 3111 a,b Direct Air 
Acetylene Flame Method 2023 

11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48:2000 
AAS-VGA Method 

12 Nickel (as Ni), mg/l, Max <0.02 <0.02 0.02 0.02   IS-3025/54:2003,R:2019 AAS (Air-Ac-
Flame) Method 

13 Nitrate (as NO3), mg/l, Max 2.32 7.46 0.50 45 APHA, 24th  Edition, UV- 
Spectrophotometric, 2023 

14 Odour Agreeable Agreeable Qualitative Agreeable IS 3025 /05:2018, Qualitative 

15 pH value 7.52 6.81 0.10 6.5 to 8.5 IS 3025(P 11):2022      Electrometric 
Method 

16 Phenolic compounds  
(as C6H5OH), mg/l, Max 

<0.001 <0.001 0.001 0.001 APHA, 5530 C, Chloroform Extraction 
Method, 24th Edition, 2023 

17 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.01 IS 3025/56:2003 
AAS-VGA Method 

18 Sulphate (as SO4) mg/l, Max 
 

29 57 10 200/400 APHA, 24th Edition. 
Turbiditimetric Method, 2023 

19 Total Alkalinity (caco3), mg/l, Max  80 156 4.00 200/600 IS-3025/23:1986,R: 2023, Titration Method 

20 Total Arsenic (as As), mg/l, Max <0.002 <0.002 0.002 0.01 IS 3025/ 37:1988 
R : 2003, AAS-VGA: 1998 

21 Total Chromium (as Cr), mg/l, 
Max 

<0.002 <0.002 0.002 0.05 APHA, 23rd Edition, 
3120 B, ICP Method: 2017 

22 Total Dissolved Solids, mg/l, Max 162 362 25.00 500/2000 IS 3025 /16:1984 
R : 2023, Gravimetric Method 

23 Total Hardness (caco3), mg/l, Max 132 296 4.00 200/600 IS 3025(P 21):2009(Second Revision),R 
2019, EDTA Method 

24 Turbidity, NTU, Max 0.90 2.2 0.10 1/5 IS 3025(P 10):2023, Nephelometric Method 

25 Zinc (as Zn), mg/l, Max 0.16 0.22 0.10 5.0 IS 3025 /49: 1994, R : 2019, AAS (Air-Ac-
Flame) 

26. Total Coliforms(MPN) - NIL NIL NIL APHA, 9221 B, Standard Total Coliform 
Fermentation Technique, 24th Edition, 2023 

Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114 2025-26 

Type of Sample: Drinking Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN COALFIELD 
LIMITED 

Date of Sampling/Receipt: 04.11.2025 

Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025 
Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltr plastic Jerri cane 
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TEST REPORT 

Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN 
COALFIELD LIMITED 

Condition of Test Item Acceptable 

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane 
 

TEST RESULT 
 
The sample has been tested with the following results: - 
Area: Dudhichua                                                                                                            Station:  DW1- Inlet of ETP 
Project: Dudhichua OCP 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD 

Detection Limit 10 0.10 2 4 

MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

October 
06.10.2025 06.10.2025 06.10.2025 396 7.41 5.6 196 

18.10.2025 18.10.2025 18.10.2025 383 7.72 4.7 188 

November 
04.11.2025 04.11.2025 04.11.2025 372 7.56 4.2 172 

19.11.2025 19.11.2025 19.11.2025 381 7.68 4.9 184 

December 
03.12.2025 03.12.2025 03.12.2025 386 7.72 5.2 192 

18.12.2025 18.12.2025 18.12.2025 378 7.59 4.5 176 

BIS Standard & Method 

 
 

IS 
3025(P17):1984,R

: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  Edition 
5220 C. Closed 

Reflux ,Titrimetric 
Method,2023 
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TEST REPORT 
Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN 
COALFIELD LIMITED 

Condition of Test Item Acceptable 

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                                    Station:  DW2- Outlet from ETP 
Project: Dudhichua OCP 

 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD 

Detection Limit 10 0.10 2 4 

MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 5.5 to 9.0 10 250 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

October 
06.10.2025 06.10.2025 06.10.2025 35 7.16 <2 24 

18.10.2025 18.10.2025 18.10.2025 29 7.24 <2 20 

November 
04.11.2025 04.11.2025 04.11.2025 19 7.32 <2 12 

19.11.2025 19.11.2025 19.11.2025 26 7.21 <2 16 

December 
03.12.2025 03.12.2025 03.12.2025 32 7.33 <2 24 

18.12.2025 18.12.2025 18.12.2025 22 7.27 <2 16 

BIS Standard & Method 

 
 

IS 
3025(P17):1984,

R: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  Edition 
5220 C. Closed 

Reflux ,Titrimetric 
Method,2023 
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TEST REPORT 
Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN 
COALFIELD LIMITED 

Condition of Test Item Acceptable 

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                                             Station:  DW8- Inlet of STP 
Project: Dudhichua OCP 

 
 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD BOD 

Detection Limit 10 0.10 2 4 2 

MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA NA 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

October 
06.10.2025 06.10.2025 06.10.2025 174 8.33 3.6 84 44 

18.10.2025 18.10.2025 18.10.2025 168 8.19 3.8 72 40 

November 
04.11.2025 04.11.2025 04.11.2025 183 8.27 3.9 88 48 

19.11.2025 19.11.2025 19.11.2025 181 8.32 4.1 80 44 

December 
03.12.2025 03.12.2025 03.12.2025 196 8.08 4.7 104 54 

18.12.2025 18.12.2025 18.12.2025 192 8.23 4.3 92 48 

BIS Standard & Method 

 
 

IS 
3025(P17):1984,

R: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  
Edition 5220 C. 
Closed Reflux 
,Titrimetric 

Method,2023 

IS 3025(P 
44):2023, 3day 
incubation at 

27°C 
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TEST REPORT 
Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN 
COALFIELD LIMITED 

Condition of Test Item Acceptable 

Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                                     Station:  DW7- Outlet from STP 
Project: Dudhichua OCP 

 
 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD BOD 

Detection Limit 10 0.10 2 4 2 

MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 5.5 to 9.0 10 250 30 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

October 
06.10.2025 06.10.2025 06.10.2025 16 7.41 <2 12 2.2 

18.10.2025 18.10.2025 18.10.2025 15 7.33 <2 8 <2 

November 
04.11.2025 04.11.2025 04.11.2025 18 7.37 <2 12 2.6 

19.11.2025 19.11.2025 19.11.2025 17 7.44 <2 12 2.4 

December 
03.12.2025 03.12.2025 03.12.2025 24 7.26 <2 16 2.8 

18.12.2025 18.12.2025 18.12.2025 21 7.31 <2 16 3.0 

BIS Standard & Method 

 
 

IS 
3025(P17):1984,

R: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  
Edition 5220 C. 
Closed Reflux 
,Titrimetric 

Method,2023 

IS 3025(P 
44):2023, 3day 
incubation at 

27°C 
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TEST REPORT 

TEST RESULT 
The sample has been tested with the following results: -                                                                                            
Area: Dudhichua                                                 Stations: 1. DW1- Inlet of ETP         2.DW2- Outlet from ETP              
Project: Dudhichua OCP                                                    3. DW8- Inlet of  STP        4.DW7- Outlet from STP                                                                                                             

Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114 2025-26 

Type of Sample: Effluent Water Period Apr’25 - Mar’26 

Customer  NORTHERN COALFIELD LIMITED Date of Sampling/Receipt: 04.11.2025 
Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025 
Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltr plastic Jerri cane 

Sl.  
No. 

Parameter Sampling Stations Detection 
Limit 

MOEF -SCH-VI 
STANDARDS 

Class ‘A’ 

BIS Standard & Method 

1 2 3 4  

1 Ammonical Nitrogen, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 50.0  IS 3025/34:1988, 
R : 2019, Nessler’s Method 

2  Arsenic (as As), mg/l, Max <0.002 <0.002 <0.002 <0.002 0.002 0.2 IS 3025/37:1988 
R : 2003, AAS-VGA 

3 B.O.D (3 days 27oC), mg/l, Max - - 48 2.6 2.00 30.0  IS 3025(P 44):2023, 3day incubation at 
27°C 

4 COD, mg/l, Max 172 12 88 12 4.00 250.0  APHA, 24th Edition, Closed Reflux, 
Titrimetric Method: 2023 

5 Colour 5 2 6 1 1  APHA, 24th Edition, 
PT-Cobalt Method 

6 Copper (as Cu), mg/l, Max 0.061 0.052 0.037 0.029 0.02 3.0  IS 3025/42: 1992, R : 2019, AAS (Air-Ac-
Flame) 

7 Dissolved Phosphate, mg/l, Max 0.81 0.62 1.32 1.12 0.30 5.0  APHA, 24th Edition 
Molybdovanadate Method, 2023 

8 Fluoride (as F) mg/l, Max 0.61 0.43 0.78 0.44 0.2 2.0  APHA, 24th Edition,  
SPADNS Method, 2023 

9 Free Ammonia, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 5.0  IS 3025/34:1988, 
R : 2019, Nessler’s Method 

10 Hexavalent Chromium, mg/l, Max <0.01 <0.01 <0.01 <0.01 0.01 0.1 APHA, 24th Edition, 
Diphenylcarbohydrazide Method 

11 Iron (as Fe), mg/l, Max <0.2 <0.2 <0.2 <0.2 0.2 3.0  IS 3025 /53,   2024, AAS (Air-Ac-Flame) 

12 Lead (as Pb), mg/l, Max <0.001 <0.001 <0.001 <0.001 0.001 0.1 APHA, 23rd Edition 
3120 B ICP Method, 2017 

13 Manganese(as Mn), mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 2.0  APHA 24th Edition 3111 a,b Direct Air 
Acetylene Flame Method 2023 

14 Mercury, mg/l, Max <0.0004 <0.0004 <0.0004 <0.0004 0.0004 0.01 IS 3025/48:2000 
AAS-VGA Method 

15 Nickel (as Ni), mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 3.0  IS-3025/54:2003,R:2019 AAS (Air-Ac-
Flame) Method 

16 Nitrate Nitrogen, mg/l, Max 4.7 1.6 5.1 1.4 0.50 10.0  APHA, , 24th   Edition, UV- 
Spectrphotometric Method, 2023 

17 Odour Agreeable Agreeable Agreeable Agreeable Qualitativ
e 

Agreeable IS 3025 /05:2018, Qualitative 

18 Oil & Grease, mg/l, Max 4.2 <2 3.9 <2 2.00 10.0  APHA, 5520 B, Liquid-Liquid, Partition 
Gravimetric Method, 24th Edition, 2023 

19  pH value 7.56 7.32 8.27 7.37 0.1 5.5 to 9.0  IS 3025(P 11):2022      Electrometric 
Method 

20 Phenolic compounds  
(as C6H5OH),mg/l, Max 

<0.002 <0.002 <0.002 <0.002 0.002 1.0  APHA, 5530 C, Chloroform Extraction 
Method, 24th Edition, 2023 

21 Selenium (as Se), mg/l, Max <0.0005 <0.0005 <0.0005 <0.0005 0.0005 0.05 APHA, 23rd Edition 
3120 B ICP Method, 2017 

22 Sulphide (as S-2 ), mg/l, Max <0.005 <0.005 <0.005 <0.005 0.005 2.0  APHA, 4500 S2- D, Methylene Blue 
Method, 24th Edition 2023 

23 Temperature  (o C ) 25.6 25.7 25.8 25.9 Shall not exceed  
50 C above the receiving temp. 

IS-3025/09:2023,Thermometeric 

24 Total Chromium (as Cr), mg/l, Max <0.002 <0.002 <0.002 <0.002 0.002 2.0 APHA, 23rd Edition, 
3120 B, ICP Method: 2017 

25 Total Kjeldahl Nitrogen, mg/l, Max 4.1 3.2 5.9 4.3 1.00 100.0  APHA, 4500 Norg B, MacroKjeldahl 
Method, 4500 NH3 –B,F, 24th Edition, 2023 

26 Total Residual Chlorine, mg/l, Max <0.02 <0.02 <0.02 <0.02 0.02 1.0  APHA, , 24th  Edition, DPD Method, 2024 

27 Total Suspended Solids, mg/l, Max 372 19 183 18 10.00 100.0  IS 3025/17:1984, 
R :2022, Gravimetric Method 

28 Zinc (as Zn), mg/l, Max 0.29 0.12 0.25 0.18 0.1 5.0  IS 3025 /49: 1994, R : 2019, AAS (Air-Ac-
Flame) 
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TEST REPORT 

TEST RESULT 
The sample has been tested with the following results: - 
Area: Dudhichua                                      Stations:  1. DW3- Ballia nalla west of Hanuman Mandir 
Project: Dudhichua OCP                                          2. DW4- D/S of Ballia nalla after discharge of STP overflow 
 

 
 
 
 
 

Unique Identification Number: 01/26/W/Dch/03 Job No. 252606114 2025-26 

Type of Sample: Surface Water Quarter Ending  Oct’25-Dec’25 

Customer  NORTHERN COALFIELD 
LIMITED 

Date of Sampling/Receipt: 04.11.2025 

Condition of Test Item Acceptable Date of Analysis: 04.11.2025-18.11.2025 
Sampling Protocol LPM 12 Report Issue Date: 08.01.2026 
Location of Performance of the 
Laboratory Activity 

Environment 
Laboratory,CMPDI,RI 
VI,Singrauli,M.P. 

Environmental Condition Sunny 

Remarks & Observation: Samples received in 5 ltr plastic Jerri cane 

Sl.No Parameter 

Sampling Stations 
Detection 

Limit 

IS 2296: 
Class-‘C’ 

Standard
s 

BIS Standard & Method 
1 2 

1 Arsenic (as As), mg/l, Max <0.002 <0.002 0.002 0.2 IS 3025/37:1988 
R : 2003, AAS-VGA, Method 

2  BOD (3 days 27oC), mg/l, 
Max 

<2 <2 2.00 3 IS 3025(P 44):2023, 3day incubation 
at 27°C 

3 Chlorides (as Cl), mg/l, Max 32 38 2.00 600 APHA, 24th Edition, 
Argentometric Method,2023 

4 Colour, Hazen Units,Max 2 6 1  APHA, 24th Edition, 
PT-Cobalt Method 

5 Copper (as Cu), mg/l, Max 0.04 0.06 0.02 1.5 IS 3025/42: 1992, R : 2019, AAS 
(Air-Ac-Flame) 

6 Dissolved Oxygen, min. 7.12 7.27 0.10 4 (Min) IS 3025(P 38):1989,R 2019, Modified 
Winkler Azide Method 

7 Fluoride (as F) mg/l, Max 0.68 0.75 0.20 1.5 APHA, 24th Edition, 
SPADNS Method, 2023 

8 Hexavalent Chromium, 
mg/l, Max <0.01 <0.01 0.01 0.05 APHA, 24th Edition, 

Diphenylcarbohydrazide Method 

9 Iron (as Fe), mg/l, Max 0.53 0.68 0.20 50 IS 3025 /53:  2024, AAS (Air-Ac-
Flame) 

10 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.1 APHA, 23rd Edition 
AAS-GTA Method, 2017 

11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 
IS 3025/48:2000 

AAS-VGA Method 

12 Nitrate (as NO3), mg/l, Max 9.97 12.54 0.50 50 APHA, , 24th   Edition, UV- 
Spectrphotometric Method, 2023 

13 pH value 7.60 7.66 1.00 6.5-8.5 IS 3025(P 11):2022      Electrometric 
Method 

14 Phenolic compounds  
(as C6H5OH), mg/l, Max <0.002 <0.002 0.002 0.005 

APHA, 5530 C, Chloroform 
Extraction Method, 24th Edition, 

2023 

15 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.05 IS 3025/56:2003 
AAS-VGA Method 

16 Sulphate (as SO4) mg/l, Max 161 174 10 400 APHA, 24th Edition. 
Turbiditimetric Method, 2023 

17 Total Dissolved Solids, mg/l, 
Max 

473 489 25.00 1500 IS 3025 /16:1984 
R : 2023, Gravimetric Method 

18 Total Suspended Solids, 
mg/l, Max 465 487 10.00 - IS 3025 /17:1984, 

R :2022, Gravimetric Method 

19 Zinc (as Zn), mg/l, Max 0.17 0.21 0.10 15 IS 3025 /49: 1994, R : 2019, AAS 
(Air-Ac-Flame) 
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CHAPTER - IV  
  NOISE LEVEL QUALITY MONITORING 

 
4.1 Location of sampling sites and their rationale  

(Refer Fig. No. - II)  
 

i) Sector B & C residential Colony near Alankar Bhawan (DN-1) 
To assess the noise level in the residential area, noise levels were recorded during day 
as well as night time in the colony. The site selected is monitored near the Alankar 
Bhawan.   

 
ii) CGM's Office (DN-2) 

The nearest office complex from the mines is CGM’s Office. The site is selected to 

assess the ambient noise level in the office area inside the project.  
 

iii) East Section Canteen (DN-3) 
The site is selected to assess the ambient noise level of the industrial area situated where 
mining activities are in progress. 

 

iv) West Section Canteen (DN-4) 
The site is selected to assess the ambient noise level of the industrial area situated where 
mining activities are in progress. Also as the haul road possess through this site noise 
pollution is monitored. 

   
     v) Karwari Village (DN-5) 

The site is selected to assess the ambient noise level due to mining activities in near by 
residential area situated by the side of the project. 

 

v) Executive Hostel in Sector 'A' Colony (DN-6) 
This station is selected to assess the ambient noise level due to mining activities of the 
project in nearby Colony.  

 

4.2    Methodology of sampling and analysis 
  

Noise level measurements in form of 'LEQ' were taken using Integrated Averaging Sound Level 
Meter (CR: 812C) during day and night time. Noise levels were measured for about one hour 
time in day and night time. Noise levels were measured in Decibels, 'A' weighted average, i.e. 
dB (A).  

 

4.3    Results & Interpretations 
 

Ambient noise levels were recorded during day and night time and the observed values were 
compared with standards prescribed by MoEF&CC.  
 

The results of Noise levels recorded during day and night time on fortnightly basis are presented 
in tabular form along with the applicable standard permissible limits. The observed values in 
terms of LEQ are presented. 

The observed values at all the monitoring locations are found to be within permissible limits. 
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     TEST REPORT 
Unique Identification Number: N/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample: Noise Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 

Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal 

weather conditions. 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area: Dudhichua OCP       Station Name:  Sector B&C residential colony near  Alankar Bhawan –DN1 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Residential 10.10.2025 50.3 40.2 
2 Residential 24.10.2025 52.6 42.5 
3 Residential 10.11.2025 51.8 41.3 
4 Residential 25.11.2025 53.1 43.8 
5 Residential 09.12.2025 51.4 40.4 
6 Residential 23.12.2025 50.7 41.6 

 
 
 

Area :Dudhichua OCP   Station Name:  CGM Office – DN2 
 
 

 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Industrial 11.10.2025 69.5 59.7 
2 Industrial 24.10.2025 72.6 61.5 
3 Industrial 11.11.2025 71.2 62.1 
4 Industrial 25.11.2025 70.8 61.8 
5 Industrial 10.12.2025 72.3 62.6 
6 Industrial 24.12.2025 71.9 60.3 

 
 
 
 
 
   
 
 
 
 
 
 

 
 

 
 

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 
(Regulation and Control), Rules,2000 

Time Frame Limits in dB(A) Leq 
Day Time 

6.00 AM to 10.00 PM 
Night Time 

10.00 PM to 6.00 AM 
Industrial Area 75 70 

Commercial Area 65 55 

Residential area 55 45 

Silence Zone 50 40 
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TEST REPORT 
Unique Identification Number: N/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample: Noise Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 

Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal 

weather conditions. 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :Dudhichua OCP                                                           Station Name East Section canteen – DN3 
 
 

 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Industrial 11.10.2025 70.5 61.7 
2 Industrial 24.10.2025 72.3 63.5 
3 Industrial 11.11.2025 69.7 60.2 
4 Industrial 26.11.2025 73.4 63.9 
5 Industrial 10.12.2025 70.8 59.8 
6 Industrial 24.12.2025 71.6 62.3 

 
 
 

Area: Dudhichua OCP  Station Name:  West Section canteen – DN4 
 

 

 

Sl. 
No. 

Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Industrial 12.10.2025 69.3 59.7 
2 Industrial 25.10.2025 71.2 61.5 
3 Industrial 12.11.2025 70.8 60.4 
4 Industrial 26.11.2025 73.5 63.6 
5 Industrial 11.12.2025 72.7 61.9 
6 Industrial 24.12.2025 70.4 60.3 

 
 
 
 
 

  

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 

(Regulation and Control), Rules,2000 
Time Frame Limits in dB(A) Leq 

Day Time 
6.00 AM to 10.00 PM 

Night Time 
10.00 PM to 6.00 AM 

Industrial Area 75 70 

Commercial Area 65 55 

Residential area 55 45 

Silence Zone 50 40 
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TEST REPORT 
Unique Identification Number: N/Dch/03 Job No. 252606114 FY 2025-26 
Type of Sample: Noise Quarter  Oct’25-Dec’25 
Customer  NCL Report Issue Date: 08.01.2026 

Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal 

weather conditions. 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :Dudhichua OCP                                                         Station Name: Karwari Village – DN5 
 
 

 

Sl. 
No. 

Zone Date of recording 
Noise Level dB(A) Leq  

Day Night 
1 Residential 12.10.2025 46.3 36.4 
2 Residential 28.10.2025 47.9 38.2 
3 Residential 12.11.2025 45.6 35.9 
4 Residential 27.11.2025 46.4 37.1 
5 Residential 11.12.2025 48.2 38.3 
6 Residential 26.12.2025 47.5 36.8 

 
 
 

Area: Dudhichua OCP            Station Name:  Executive Hostel in Sector ‘A’ – DN6 
 
 

 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Residential 13.10.2025 49.7 39.3 
2 Residential 28.10.2025 51.5 41.6 
3 Residential 13.11.2025 50.3 40.4 
4 Residential 27.11.2025 52.6 42.2 
5 Residential 12.12.2025 50.8 40.9 
6 Residential 27.12.2025 51.9 41.1 

 
 
 
 
 
 

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 

(Regulation and Control), Rules,2000 
Time Frame Limits in dB(A) Leq 

Day Time 
6.00 AM to 10.00 PM 

Night Time 
10.00 PM to 6.00 AM 

Industrial Area 75 70 

Commercial Area 65 55 

Residential area 55 45 

Silence Zone 50 40 
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 नार्दनदकोलफील्ड्स लललिटेड

अक्टूबर,२०२५ 
 
 

 
 

                   सी॰एि॰पी॰डी॰आई॰ 

 

परू्दप्रलिबंलिि 
लसफद  कंपनी कार्द हिेु 

प्रलिबंलिि 
इस प्रलिवरे्न िें सिालहि सूचनाओं को प्रत्र्क्ष र्ा 

परोक्षरूप से प्रेस र्ा अन्र् ककसी व्यलि जो कंपनी / 
सी॰आई॰एल॰ / सरकारी नहीं ह,ै को ककसी भी हालि 

िें नहीं कर्र्ा जाए। 
 

र्लुिचआु खलुी खान पररर्ोजना  

का 

त्रैिालसक पर्ादवरर् प्रबोिन प्रलिवरे्न 

(सितम्बर,२०२५ को िमाप्त सतमाही) 

E.C. No. J-11015/381/2008.IA.II(M) Dated:20.03.2020. 
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EXECUTIVE SUMMARY 
1.0 Introduction 
 

The purpose of environmental monitoring is to assess the quality of various 
attributes that affects the fauna and flora. In accordance with the quality of 
these attributes appropriate strategy is to be developed to control the pollution 
level within the permissible limits. The three major attributes are air, water and 
noise level.  
 

Northern Coalfields Limited (NCL), a Subsidiary company of Coal India Limited 
is operating Opencast Mines in Singrauli Coalfields, Moher sub-basin having an 
area of 312 Sq.km. Out of which 80 Sq.km on Eastern side lies in Sonebhadra 
District. of U.P. and rest in Singrauli Dist. of M.P. NCL has awarded 
Environmental monitoring work of Singrauli Coalfield to Central Mine Planning & 
Design Institute Limited (CMPDIL). The environmental monitoring has been 
carried out as per the conditions laid down by the MoEF&CC while granting 
environmental clearance of project, consent letter issued by the respective 
SPCB, and other statutory requirements. 

 

2.0 Sampling location and rationale 
 

2.1 Ambient air sampling locations 
 

The ambient air quality monitoring stations were selected to represent core & 
buffer zone and further classified as residential and industrial area. The 
rationale has been based on the guidelines stipulated by MoEF&CC, consent 
letter of SPCB, as well as other statutory requirements. 

 

2.2 Water sampling stations 
 

The Water sampling stations were selected for effluent at inlet and outlet of 
Effluent Treatment Plant (ETP), Outlet of Sewage Treatment Plant (STP), 
drinking water supply, and Hand pump water and also from receiving streams. 

 

2.3 Noise level monitoring locations 
 

Noise levels vary depending on the various activities in mining areas. The 
monitoring of noise level in different locations will be helpful to take appropriate 
mitigating measures. The noise levels were recorded in mining area, workshop 
and in residential area. 

 

3.0 Methodology of sampling and analysis 
 

3.1 Ambient air quality 
Parameters chosen for assessment of ambient air quality were Suspended 
Particulate Matter (SPM), Particulate Matter (PM10), Fine Particulate Matter 
(PM2.5), Sulphur Di-oxide (SO2) and Nitrogen Oxides (NOx).  Respirable Dust 
Samplers (RDS) were used for sampling of SPM, PM10, SO2, & NOx and Fine 
Dust Samplers (PM2.5 sampler) were used for sampling of PM2.5 at 24 hours 
interval once in a fortnight.  
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The samples were analysed in Environmental Laboratory of CMPDI. 

 
3.2     Water quality 

Water samples were collected as per standard practice. The effluent samples 
and Drinking water samples were collected and analysed for four/five 
parameters on fortnightly basis. The surface water sample and drinking water 
samples were collected and analysed for all parameters on quarterly basis. 
Parameters like pH, Temperature and Dissolved Oxygen were analysed on-site 
while collecting the samples. Thereafter the samples were preserved and 
analysed at the laboratory of CMPDI.  
 

3.3    Noise level monitoring 
Noise level measurements in form of 'LEQ' were taken using Integrated 
Averaging Sound Level Meter (CR: 812C) during day and night time. Noise 
levels were measured for about one hour time in day and night time. Noise 
levels were measured in Decibels, 'A' weighted average, i.e. dB (A).  
 

4.0   Results and interpretations 

 

4.1 Air quality 
 It has been seen from the analysis results that the 24 hours average 

concentration of parameters like SPM, PM10 , PM2.5, SO2 and NOx are mostly 
within the permissible limits in all sampling locations as per MoEF&CC Gazette 
Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines and 
National Ambient Air Quality Standard -2009. Sometimes the concentration of 
SPM, PM10 & PM2.5 exceeds the limits due to presence of number of thermal 
powers in the vicinity. 

 
4.2    Water quality  

 The test results indicate that the major parameters compared with MoEF&CC 
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines 
(For 4/5 parameters of drinking and effluent water), IS.10500/2012 (All 
parameters of Drinking water) and IS: 2296 (All parameters of Surface water), 
are within permissible limits. 

 
4.3    Noise Level 

 During the noise level survey it has been observed that the noise level in the 
sampling locations is within the permissible limits prescribed as per MoEF&CC 
Gazette Notification No. GSR 742(E) dt 25.09.2000 Standards for Coal Mines 
for Industrial Area and Noise pollution (Regulation and Control) Rules, 2000, for 
residential Area.  
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CHAPTER -I 
 

INTRODUCTION 
 

1.0 Any industry and development activities including coal mining is bound to 
affect environmental attributes. There are positive as well as negative impacts 
of such operations. For controlling the adverse impacts a regular monitoring is 
essential. The environmental monitoring is being done as per the guide-lines 
stipulated by Ministry of Environment Forest and Climate Change 
(MoEF&CC), Govt. of India. 

 
 The very purpose of environmental monitoring is to assess the quality of 

various attributes which affects the environment. As per quality of these 
attributes appropriate strategy is to be developed to control the pollution level 
within the permissible limits. The three major attributes are air, water and 
noise level.  

 
 Northern Coalfields Limited (NCL)., a subsidiary company of  Coal India 

Limited (CIL) is operating Opencast Mines in Singrauli coalfield. The Singrauli 
Coalfield is divided into two basins namely Main basin and Moher sub-basin. 
Moher sub-basin having an area of 312 Sq.KM. Out of which 80 Sq.KM on 
Eastern side lies in Sonebhadra Distt. of U.P. and rest in Singrauli Distt. of 
M.P. The Main basin is located west of Waidhan. The Moher sub basin is the 
centre of mining activities. The southern half of the Moher basin is preserved 
while the northern half was up thrown by a metamorphic fault and is eroded, 
hence called Moher Sub basin. 

  
 Northern Coalfield Limited has awarded Environmental Monitoring work of all 

Projects to Central Mine Planning & Design Institute Limited (CMPDIL). The 
environmental monitoring has been carried out as per conditions laid down by 
MoEF&CC while granting environmental clearance to different projects. 
CMPDI has trained manpower and well equipped laboratory to carry out 
monitoring, analysis and R&D work in the field of environment. 

  
1.1 The Project is located in Moher basin of Singrauli Coalfields in Singrauli 

District of Madhya Pradesh. Project is covered under Topo sheet no. 63-L /12 
between latitude 240 07' 30" to 240 09' 30" North and longitudes 820 34' 30" to 
820 36' 30" East.  

 
 The project is well connected to Sidhi in MP about 90 km and Varanasi in UP 

about 240 km. The nearest Railway Station is Shaktinagar in UP about 22 km 
and Singrauli in MP on the Obra-Katni branch line of Eastern Railway which is 
about 30 km away and is approachable by an all weather roads.  

 
 The area is undulating and hilly terrain. The elevation varies from 140 m to 

470 m above MSL (Mean Sea Level). The drainage of the area occurs through 
Amjhar nallah on the west & a seasonal nallah in the east which joins the river 
Kachani on the south.   The Project location is shown in the Fig. No.-I  
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1.2 The Project is designed to produce 25 Mtpa of coal from the three working 

seams namely, Purewa Top, Purewa Bottom, and Turra, with an average 
stripping ratio of 3.29 m3/t. The gradient of the seams varies from 2o to 3o .The 
average grade of coal is G-10. The Project is linked to serve Western India 
Power Stations through Basket Linkage   

 
 Total land requirement was estimated as 2390.7 ha, out of which 1217.5 ha is 

forestland,    807 ha is tenancy land and 366 ha is Govt/wasteland. The 
Project is being worked by combined mining system deploying dragline and 
shovel dumper combination.    

 
The ultimate working depth has been estimated as 235 m. The total O.B. 
during the mine life has been estimated as 1133.41 Mm3, out of which only 
134.00 Mm3 is proposed to be dumped externally and balance as backfill 
internally. The overall dump slope will be kept at 28o to prevent dump slide. 

 
The Project has Environmental Clearance from Ministry of Environment Forest 
and Climate Change (MoEF&CC) for a rated capacity of 25 Mtpa of coal 
production vide letter no. E.C. No. J-11015/381/2008.IA.II(M) 
Dated:20.03.2020.  
 
Ministry of Environment, Forest and Climate Change while granting  
environmental clearance has given one of the General  conditions that “ Four 
ambient air quality monitoring stations should be established in the core zone 
as well as in the buffer zone for PM10, PM2.5,  SO2,  NOx  monitoring. Location 
of the stations should be decided based on the meteorological data, 
topographical features and environmentally and ecologically sensitive targets 
in consultation with the State Pollution Control Board. “Half Yearly analysis for 
heavy metals such as Hg, As, Pb, Ni, Cr etc. in ambient air & other conditions 
regarding water / effluent and noise level monitoring is also stipulated in the 
EC conditions. 
 
In compliance of these conditions the Environmental Monitoring has been 
carried out & report prepared for submission to MoEF&CC & SPCB and other 
statutory authorities. 
 
 

 
 

 

64
72



            Environment Laboratory, CMPDI           
 

 
 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. /  1 

 

         

CHAPTER-II 

AMBIENT AIR QUALITY MONITORING 

 
2.1  Location of sampling station and their rationale  
  ( as per G.S.R. 742 (E) dt. 25th December,2000) 

2.1.1    Ambient Air Quality Sampling Locations  

I. CORE ZONE Monitoring Location (Refer Fig. No. - II ) 
 
i) Old view Point (DA1): Industrial Area 
 

Dust sampler was placed near Regional store. This station was selected to assess the 
ambient air quality in the core zone where mining activities are in progress. The Dust 
generating most probable sources are CHP and haul road which are nearly 300 m 
away from the selected point. 
  

ii) Central Substation (DA2): Industrial Area 
 

This station is selected to assess the ambient air quality in the core zone to reflect the 
impacts of drilling, blasting, loading of coal and OB. The Dust generating most 
probable sources are OB and haul road which are nearly 500 m away from the selected 
point. 

  

iii) CGM Office (DA3): Industrial Area 
 

The sampler was placed in the premises of the CGM Office at roof top of office. This 
station was selected to assess the ambient air quality in the core zone where mining 
activities are in progress. The Dust generating most probable sources are coal yard 
and nearby road which are nearly 400 m away from the selected point. 

  

iv) Dudhichua STP (DA4): Residential Area 
 

The sampler was placed at STP. This site was selected to assess the present ambient 
air quality status in residential area. The Dust generating most probable sources is 
nearby road which are nearly 500 m away from the selected point. 

 

II. BUFFER ZONE Monitoring Location (Refer Fig. No. - I ) 
 
i) Surya Kiran Bhawan (DA5): Residential Area 
 

Surya Kiran Bhawan of sector B & C will represent a location in the residential area. 
This station is selected to assess the Air quality in residential area. The Dust 
generating most probable sources are nearby road and OB Dump which are nearly 
800 m away from the selected point. 
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ii) Karwari Village (DA6): Residential Area. 
 

Karwari Village is located inside the mining lease area situated in the eastern side of 
the mine. Until the village is rehabilitated the location needs to be monitored regularly. 
This location is selected to study the impact of ambient air quality of both Khadia OCP 
& Dudhichua OCP. The Dust generating most probable source is nearby road and OB 
Dump which are nearly 200 m away from the selected point.  
  

iii) Pump House of CWS Colony (CWA2): Residential Area 
 

The location is selected to represent the ambient air quality in the residential zone. 
The Dust generating most probable sources are CHP and nearby Road which are 
nearly 300 m away from the selected point.   
 

iv) Khadia GM Office (KHA3): Residential Area 
 

This location will represent the ambient air quality of residential area in buffer zone of 
Dudhichua Project. The Dust generating most probable source is OB Dumps which 
are nearly 800 m away from the selected point. 

 

2.2 Methodology of sampling and analysis 
 

Parameters chosen for assessment of ambient air quality were Suspended Particulate 
Matter, Respirable Particulate Matter (PM10), Fine Particulate Matter (PM2.5), Sulphur 
Di-oxide (SO2) and Nitrogen Oxides (NO2). Respirable Dust Samplers (RDS) & fine 
particulates sampler were used for sampling “SPM, PM10, SO2, & NO2” and “PM2.5” 
respectively of 24 hours duration once in a fortnight and the same for the gaseous 
pollutants. The samples were analysed in Environmental Laboratory of CMPDI. 

 

2.3 Results & Interpretations 
 

The results of Ambient Air Quality are presented in tabular form along with Quarterly 
Average for each monitoring station in the test reports. 
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TEST REPORT 
Unique Identification Number: A/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Old View Point DA1 
 

 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Suspended 
Particulate 

Matter 
(PM10+ 

>PM10)SP
M 

Particulat
e Matter 
(PM10) 

Particulat
e Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 
/ (Part-

02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 10 µg/m3 3.5 µg/m3 2 µg/m3 
25 

µg/m3 
6 µg/m3 

Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 µg/m3 300 µg/m3 NA 
120 

µg/m3 
120 

µg/m3 

July 04.07.2025-
05.07.2025 05.07.2025 05.07.2025-

10.07.2025 152 86 26 25 29 

July 25.07.2025-
26.07.2025 26.07.2025 26.07.2025-

30.07.2025 375 213 65 25 31 

August 07.08.2025-
08.08.2025 08.08.2025 08.08.2025-

12.08.2025 361 191 59 27 32 

August 22.08.2025-
23.08.2025 23.08.2025 23.08.2025-

27.08.2025 350 180 47 26 31 

September 12.09.2025-
13.09.2025 13.09.2025 13.09.2025-

17.09.2025 224 173 62 <25 27 

September 26.09.2025-
27.09.2025 

27.09.2025 27.09.2025-
08.10.2025 

75 49 16 <25 24 

Minimum Value 75 49 16 25 24 
Maximum Value 375 213 65 27 32 

Quarterly Average 256 149 46 26 29 
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TEST REPORT 
Unique Identification Number: A/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Central Sub Station DA2 
 

 
 
 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters (in  µg/m3) 

Suspended 
Particulate 

Matter 
(PM10+ 

>PM10)SP
M 

Particulat
e Matter 
(PM10) 

Particulat
e Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 
/ (Part-

02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 10 µg/m3 3.5 µg/m3 2 µg/m3 
25 

µg/m3 
6 µg/m3 

Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 µg/m3 300 µg/m3 NA 
120 

µg/m3 
120 

µg/m3 

July 10.07.2025-
11.07.2025 11.07.2025 11.07.2025-

15.07.2025 175 91 31 25 30 

July 31.07.2025-
01.08.2025 01.08.2025 01.08.2025-

05.08.2025 345 186 63 28 34 

August 14.08.2025-
15.08.2025 16.08.2025 16.08.2025-

20.08.2025 418 216 71 26 31 

August 25.08.2025-
26.08.2025 26.08.2025 26.08.2025-

29.08.2025 94 52 19 27 32 

September 05.09.2025-
06.09.2025 06.09.2025 06.09.2025-

10.09.2025 195 107 39 <25 28 

September 19.09.2025-
20.09.2025 20.09.2025 20.09.2025-

24.09.2025 175 95 32 <25 25 

Minimum Value 94 52 19 25 25 
Maximum Value 418 216 71 28 34 

Quarterly Average 234 125 43 27 30 
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TEST REPORT 
Unique Identification Number: A/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: GM Office DA3 
 

 
 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Suspended 
Particulate 

Matter 
(PM10+ 

>PM10)SP
M 

Particulat
e Matter 
(PM10) 

Particulat
e Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 
/ (Part-

02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

Detection Limit 10 µg/m3 3.5 µg/m3 2 µg/m3 
25 

µg/m3 
6 µg/m3 

Coal Mine Standards, G.S.R. 742(E), dated 25.9.2000 600 µg/m3 300 µg/m3 NA 
120 

µg/m3 
120 

µg/m3 

July 03.07.2025-
04.07.2025 04.07.2025 04.07.2025-

09.07.2025 412 214 60 26 30 

July 24.07.2025-
25.07.2025 25.07.2025 25.07.2025-

29.07.2025 147 83 24 28 33 

August 01.08.2025-
02.08.2025 02.08.2025 02.08.2025-

06.08.2025 175 94 31 27 31 

August 21.08.2025-
22.08.2025 22.08.2025 22.08.2025-

26.08.2025 268 143 55 26 31 

September 11.09.2025-
12.09.2025 12.09.2025 12.09.2025-

16.09.2025 169 91 34 <25 28 

September 25.09.2025-
26.09.2025 

26.09.2025 26.09.2025-
03.10.2025 

152 80 26 <25 24 

Minimum Value 147 80 24 26 24 
Maximum Value 412 214 60 28 33 

Quarterly Average 221 118 38 27 30 
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      TEST REPORT 
Unique Identification Number: A/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Dudhichua STP, DA4 
 
 
 

Month Date of Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 / 
(Part-06), 
1975 R-

1998 

Detection Limit 3.5 µg/m3 2 µg/m3 25 µg/m3 6 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 

July 03.07.2025-
04.07.2025 04.07.2025 04.07.2025-

09.07.2025 41 11 <25 24 

July 24.07.2025-
25.07.2025 25.07.2025 25.07.2025-

29.07.2025 92 35 <25 28 

August 01.08.2025-
02.08.2025 02.08.2025 02.08.2025-

06.08.2025 51 16 26 31 

August 21.08.2025-
22.08.2025 22.08.2025 22.08.2025-

26.08.2025 60 21 <25 27 

September 11.09.2025-
12.09.2025 12.09.2025 12.09.2025-

16.09.2025 87 33 <25 25 

September 25.09.2025-
26.09.2025 26.09.2025 26.09.2025-

03.10.2025 72 24 <25 22 

Minimum Value 41 11 26 22 
Maximum Value 92 35 26 31 

Quarterly Average 67 23 26 26 
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TEST REPORT 
Unique Identification Number: A/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Surya Kiran Bhawan DA5 
 

 
 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Ammonia 
(as NH3) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 
/ (Part-

02), 2001 
R-2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

IS: 5182 / 
(Part-25), 

2018 

Detection Limit 3.5 µg/m3 2 µg/m3 25 µg/m3 6 µg/m3 20 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 
400 

µg/m3 

July 
03.07.2025-
04.07.2025 04.07.2025 04.07.2025-

08.07.2025 95 32 <25 15 20.4 

July 
04.07.2025-
05.07.2025 05.07.2025 05.07.2025-

09.07.2025 40 14 <25 19 21.1 

July 
10.07.2025-
11.07.2025 11.07.2025 11.07.2025-

15.07.2025 55 17 <25 24 <20 

July 
11.07.2025-
12.07.2025 12.07.2025 12.07.2025-

16.07.2025 42 14 <25 27 <20 

July 
17.07.2025-
18.07.2025 18.07.2025 18.07.2025-

22.07.2025 56 19 25 29 22.4 

July 
18.07.2025-
19.07.2025 19.07.2025 19.07.2025-

23.07.2025 62 20 25 28 <20 

July 
24.07.2025-
25.07.2025 25.07.2025 

25.07.2025-
29.07.2025 47 15 <25 28 <20 

July 
25.07.2025-
26.07.2025 26.07.2025 26.07.2025-

30.07.2025 43 11 <25 27 22.1 

July 
31.07.2025-
01.08.2025 01.08.2025 01.08.2025-

05.08.2025 34 10 26 30 <20 

August 
01.08.2025-
02.08.2025 02.08.2025 02.08.2025-

06.08.2025 51 18 26 29 <20 
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August 
07.08.2025-
08.08.2025 08.08.2025 08.08.2025-

12.08.2025 68 24 27 31 20.1 

August 
08.08.2025-
09.08.2025 09.08.2025 09.08.2025-

13.08.2025 48 16 25 29 <20 

August 
14.08.2025-
15.08.2025 16.08.2025 16.08.2025-

20.08.2025 45 15 <25 27 21.4 

August 
21.08.2025-
22.08.2025 22.08.2025 22.08.2025-

26.08.2025 55 19 25 28 <20 

August 
22.08.2025-
23.08.2025 23.08.2025 23.08.2025-

27.08.2025 34 11 25 29 <20 

August 
28.08.2025-
29.08.2025 29.08.2025 29.08.2025-

02.09.2025 89 27 <25 27 22.3 

August 
29.08.2025-
30.08.2025 30.08.2025 30.08.2025-

03.09.2025 76 25 <25 26 26.1 

September 
04.09.2025-
05.09.2025 05.09.2025 05.09.2025-

09.09.2025 49 17 <25 26 23.4 

September 
05.09.2025-
06.09.2025 06.09.2025 06.09.2025-

10.09.2025 57 19 <25 25 <20 

September 
11.09.2025-
12.09.2025 12.09.2025 12.09.2025-

16.09.2025 75 26 <25 24 21.1 

September 
12.09.2025-
13.09.2025 13.09.2025 13.09.2025-

17.09.2025 96 32 <25 23 22.2 

September 
18.09.2025-
19.09.2025 19.09.2025 19.09.2025-

23.09.2025 55 18 <25 22 23.6 

September 
19.09.2025-
20.09.2025 20.09.2025 20.09.2025-

24.09.2025 61 21 <25 24 <20 

September 
25.09.2025-
26.09.2025 26.09.2025 26.09.2025-

03.10.2025 130 38 <25 23 21.1 

September 
26.09.2025-
27.09.2025 27.09.2025 27.09.2025-

04.10.2025 49 16 <25 20 22.8 

Minimum Value 34 10 25 15 20.1 
Maximum Value 130 38 27 31 26.1 

Quarterly Average 60 20 26 26 22.1 
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      TEST REPORT 
Unique Identification Number: A/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Dudhichua Project: Dudhichua OCP Stations: Singrauli CMPDI Camp DA6 
 

 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Ammonia 
(as NH3) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 
/ (Part-

02), 2001 
R-2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

IS: 5182 / 
(Part-25), 

2018 

Detection Limit 3.5 µg/m3 2 µg/m3 25 µg/m3 6 µg/m3 20 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 
400 

µg/m3 

July 
03.07.2025-
04.07.2025 04.07.2025 04.07.2025-

08.07.2025 42 16 <25 23 <20 

July 
04.07.2025-
05.07.2025 05.07.2025 05.07.2025-

09.07.2025 34 11 <25 24 24.6 

July 
10.07.2025-
11.07.2025 11.07.2025 11.07.2025-

15.07.2025 52 18 25 30 <20 

July 
11.07.2025-
12.07.2025 12.07.2025 12.07.2025-

16.07.2025 37 13 26 32 <20 

July 
17.07.2025-
18.07.2025 18.07.2025 18.07.2025-

22.07.2025 45 14 <25 28 <20 

July 
18.07.2025-
19.07.2025 19.07.2025 19.07.2025-

23.07.2025 51 19 25 29 24.8 

July 
24.07.2025-
25.07.2025 

25.07.2025 25.07.2025-
29.07.2025 

45 15 27 32 20.6 

July 
25.07.2025-
26.07.2025 26.07.2025 26.07.2025-

30.07.2025 49 14 27 33 <20 

July 
31.07.2025-
01.08.2025 01.08.2025 01.08.2025-

05.08.2025 27 09 28 32 <20 

August 
01.08.2025-
02.08.2025 02.08.2025 02.08.2025-

06.08.2025 47 15 27 32 26.3 
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August 
07.08.2025-
08.08.2025 08.08.2025 08.08.2025-

12.08.2025 75 27 26 30 <20 

August 
08.08.2025-
09.08.2025 09.08.2025 09.08.2025-

13.08.2025 48 16 25 30 <20 

August 
14.08.2025-
15.08.2025 16.08.2025 16.08.2025-

20.08.2025 66 24 27 32 <20 

August 
21.08.2025-
22.08.2025 22.08.2025 22.08.2025-

26.08.2025 47 14 25 29 <20 

August 
22.08.2025-
23.08.2025 23.08.2025 23.08.2025-

27.08.2025 27 10 26 31 22.8 

August 
28.08.2025-
29.08.2025 29.08.2025 29.08.2025-

02.09.2025 70 14 27 33 <20 

August 
29.08.2025-
30.08.2025 30.08.2025 30.08.2025-

03.09.2025 64 23 27 32 <20 

September 
04.09.2025-
05.09.2025 05.09.2025 05.09.2025-

09.09.2025 48 17 25 30 <20 

September 
05.09.2025-
06.09.2025 06.09.2025 06.09.2025-

10.09.2025 53 18 26 32 <20 

September 
11.09.2025-
12.09.2025 12.09.2025 12.09.2025-

16.09.2025 82 26 26 31 23.1 

September 
12.09.2025-
13.09.2025 13.09.2025 13.09.2025-

17.09.2025 94 31 25 30 <20 

September 
18.09.2025-
19.09.2025 19.09.2025 19.09.2025-

23.09.2025 45 15 <25 27 <20 

September 
19.09.2025-
20.09.2025 20.09.2025 20.09.2025-

24.09.2025 38 12 <25 25 <20 

September 
25.09.2025-
26.09.2025 26.09.2025 26.09.2025-

03.10.2025 54 17 <25 26 21.1 

September 
26.09.2025-
27.09.2025 27.09.2025 27.09.2025-

04.10.2025 39 13 <25 23 <20 

Minimum Value 27 09 25 23 20.6 
Maximum Value 94 31 28 33 26.3 

Quarterly Average 51 17 26 29 23.3 
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       TEST REPORT 
Unique Identification Number: A/Cws/02 Job No. 252606113 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        CWS Project: CWS  Stations: Indira Bhawan CWA2 
 

 

Month Date of Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 

(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 / 
(Part-02), 
2001 R-

2006 

IS: 5182 / 
(Part-06), 
1975 R-

1998 

Detection Limit 3.5 µg/m3 2 µg/m3 25 µg/m3 6 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 80 µg/m3 

July 08.07.2025-
09.07.2025 09.07.2025 09.07.2025-

12.07.2025 94 32 <25 18 

July 22.07.2025-
23.07.2025 23.07.2025 23.07.2025-

27.07.2025 61 20 <25 24 

August 05.08.2025-
06.08.2025 06.08.2025 06.08.2025-

09.08.2025 63 21 26 29 

August 19.08.2025-
20.08.2025 20.08.2025 20.08.2025-

23.08.2025 37 12 28 32 

September 09.09.2025-
10.09.2025 10.09.2025 10.09.2025-

13.09.2025 44 14 <25 28 

September 23.09.2025-
24.09.2025 24.09.2025 24.09.2025-

27.09.2025 81 26 <25 23 

Minimum Value 37 12 26 18 
Maximum Value 94 32 28 32 

Quarterly Average 63 21 27 26 
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TEST REPORT 
Unique Identification Number: A/Kha/02 Job No. 252606114 FY 2025-26 
Type of Sample Ambient Air Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 
Condition of Test Item Acceptable 
Sampling Plan Reference LPM 11 
Location of Performance of the 
Laboratory Activity  

Environment Laboratory, CMPDI   

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with customer 

Remarks & Observation: All samplers placed 1.5 m above ground level 
 

TEST RESULT 
The sample has been tested with the following results: - 
 

Area :        Khadia Project: Khadia OCP Stations: GM Office KHA3 
 
 

Month 
Date of 

Sampling 
Date of receipt 

of sample 
Date of analysis 

Parameters ( in  µg/m3) 

Particulate 
Matter 
(PM10) 

Particulate 
Matter 
(PM2.5) 

Sulphur 
Dioxide 
(SO2) 

Nitrogen 
Oxides 

(as NOx) 

Ammonia 
(as NH3) 

Test Method 
IS: 5182/ 
(Part-23), 

2006 

IS: 5182/ 
(Part-24), 

2006 

IS: 5182 
/ (Part-

02), 
2001 R-

2006 

IS: 5182 
/ (Part-

06), 
1975 R-

1998 

IS: 5182 / 
(Part-25), 

2018 

Detection Limit 3.5 µg/m3 2 µg/m3 25 µg/m3 6 µg/m3 20 µg/m3 

Permissible limits as per NAAQ Standards 2009 100 µg/m3 60 µg/m3 80 µg/m3 
80 

µg/m3 
400 

µg/m3 

July 02.07.2025-
03.07.2025 03.07.2025 03.07.2025-

08.07.2025 80 26 <25 24 21.0 

July 03.07.2025-
04.07.2025 04.07.2025 04.07.2025-

08.07.2025 111 34 26 28 <20 

July 09.07.2025-
10.07.2025 10.07.2025 10.07.2025-

14.07.2025 56 17 27 29 24.5 

July 10.07.2025-
11.07.2025 11.07.2025 11.07.2025-

15.07.2025 49 15 26 29 20.7 

July 16.07.2025-
17.07.2025 17.07.2025 17.07.2025-

21.07.2025 103 33 <25 23 <20 

July 17.07.2025-
18.07.2025 18.07.2025 18.07.2025-

22.07.2025 52 18 <25 21 <20 

July 23.07.2025-
24.07.2025 

24.07.2025 24.07.2025-
28.07.2025 

72 23 26 28 26.7 

July 24.07.2025-
25.07.2025 25.07.2025 25.07.2025-

29.07.2025 68 22 28 31 <20 

July 30.07.2025-
31.07.2025 31.07.2025 31.07.2025-

04.08.2025 38 13 <25 27 <20 

July 31.07.2025-
01.08.2025 01.08.2025 01.08.2025-

05.08.2025 157 65 27 29 <20 
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August 06.08.2025-
07.08.2025 07.08.2025 07.08.2025-

11.08.2025 55 35 26 29 <20 

August 07.08.2025-
08.08.2025 08.08.2025 08.08.2025-

12.08.2025 133 43 <25 24 24.2 

August 13.08.2025-
14.08.2025 14.08.2025 14.08.2025-

18.08.2025 79 31 <25 25 <20 

August 14.08.2025-
15.08.2025 16.08.2025 16.08.2025-

19.08.2025 42 15 27 29 <20 

August 20.08.2025-
21.08.2025 21.08.2025 21.08.2025-

25.08.2025 39 12 28 31 22.7 

August 21.08.2025-
22.08.2025 22.08.2025 22.08.2025-

26.08.2025 64 21 29 31 <20 

August 27.08.2025-
28.08.2025 28.08.2025 28.08.2025-

01.09.2025 57 17 <25 27 <20 

August 28.08.2025-
29.08.2025 29.08.2025 29.08.2025-

02.09.2025 34 13 26 30 <20 

September 03.09.2025-
04.09.2025 04.09.2025 04.09.2025-

08.09.2025 103 31 26 29 21.3 

September 04.09.2025-
05.09.2025 05.09.2025 05.09.2025-

09.09.2025 56 18 <25 25 <20 

September 10.09.2025-
11.09.2025 11.09.2025 11.09.2025-

15.09.2025 79 19 <25 25 22.4 

September 11.09.2025-
12.09.2025 12.09.2025 12.09.2025-

16.09.2025 111 34 <25 21 <20 

September 17.09.2025-
18.09.2025 18.09.2025 18.09.2025-

22.09.2025 44 12 <25 18 <20 

September 18.09.2025-
19.09.2025 19.09.2025 19.09.2025-

23.09.2025 67 20 <25 19 <20 

September 24.09.2025-
25.09.2025 25.09.2025 

25.09.2025-
29.09.2025 32 10 <25 15 <20 

September 25.09.2025-
26.09.2025 26.09.2025 

26.09.2025-
04.10.2025 46 14 <25 12 <20 

Minimum Value 32 10 26 12 20.7 
Maximum Value 157 65 29 31 26.7 

Quarterly Average 70 24 27 25 22.9 
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CHAPTER – III 

WATER QUALITY MONITORING 

3.1      Location of sampling sites and their rationale  
(Refer Fig. No. - II) 
 
 i) Inlet Effluent of ETP (DW1):  

This station is selected to assess the quality of effluent prior to treatment to monitor the efficiency 
of ETP and quality of effluent to be discharged to natural source in case of non-operation of ETP. 

 
ii) Treated Effluent from ETP overflow (DW-2) 

This site has been selected to assess the quality of treated effluent being discharged & to monitor 
the efficient operation of Effluent Treatment Plant. 

 
iii) Ballia Nalla West of Hunuman Mandir (DW-3) 

This station is selected to assess the quality of stream water to reflect impacts of run-off water from 
dumps and other areas of the mine. 

 
iv)     D/S of Ballia Nalla after Discharge of Treated Water from STP (DW-4) 

This station is selected to assess the quality of water of the nallah being discharged to G.B. Pant 
Sagar. This also quantifies the quality of surface water quality of the surrounding area. 
 

   
v) Tap water of Sector 'A' Executive Hostel (DW-5) 

This station is selected to assess the quality of drinking water being supplied to the residential 
colony. 
 

 
vi) Hand Pump water of Madhauli Village (DW-6) 

A sample was collected from the hand pump in Madhauli Village to assess the ground water quality 
for drinking purpose and impact of mining on ground water quality if any. 
 

 
vii) Effluent from STP overflow (DW-7) 

This site has been selected to assess the quality of treated domestic effluent through STP. 
 

viii) Inlet of STP (DW-8)  
A sampling point is fixed to assess the quality of Incoming Domestic Sewage to STP. 
 

 
3.2 Methodology of sampling and analysis 

  
 Grab water samples were collected as per standard practice. The effluent samples and Drinking water 

samples were collected and analyzed for four/five parameters on fortnightly basis. The surface water 
sample and drinking water samples were collected and analyzed for all parameters on quarterly basis. 
Parameters like pH, Temperature and Dissolved Oxygen were analyzed on-site while collecting the 
samples. Thereafter the samples were preserved and analyzed at the laboratory of CMPDI.  
 

 
3.3      Results & Interpretations 

The results are given in tabular form along with the applicable standards. Results are compared with as per 
MOEF Gazette Notification No. GSR 742(E) dt 25.12.2000 Std. for Coal mines (For 4/5 parameters of 
effluent and drinking water), IS.10500/2012 (All parameters of Drinking water) & IS: 2296 for Inland 
Surface water (1982) Class 'c'. Results show that most of the parameters are within the permissible limits.   
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TEST REPORT 

 
Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114   2025-26 

Type of Sample: Drinking Water Quarter Ending  September 2025 

Customer  NCL Condition of Test Item Acceptable 

Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane, Colour as observed is transparent 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                         Station:  DW5- Tap water of Sector ‘A’ 
Project: Dudhichua OCP 
 
 

 
 
                                           
 
 
 
 
 

 

 

 

Analysis Results of FN Drinking Water 

Parameters  → 
Dissolved 

Solid 
pH Fluoride Turbidity 

Residual Free 
Chlorine 

Detection Limit 25.00 0.1 0.2 0.10 0.04 

IS:10500   Standards 500 6.5 to 8.5 1.0 1 0.2 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis Value in mg/l, except pH  

July 
05.07.2025 05.07.2025 05.07.2025 131 7.78 0.34 0.15 <0.04 

21.07.2025 21.07.2025 21.07.2025 135 7.93 0.37 0.20 <0.04 

August 
06.08.2025 06.08.2025 06.08.2025 142 7.46 0.43 0.25 <0.04 

22.08.2025 22.08.2025 22.08.2025 137 7.34 0.38 0.20 <0.04 

September 
05.09.2025 05.09.2025 05.09.2025 147 7.37 0.48 0.40 <0.04 

20.09.2025 20.09.2025 20.09.2025 144 7.48 0.45 0.30 <0.04 

Standard/Test Method 

 

 

IS 3025 
/16:1984 

R : 2023, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 24th 
Edition, 

SPADNS 
Method, 2023 

IS 3025(P 
10):2023, 

Nephelometric 
Method 

APHA, 24th Edition, 
DPD Method, 2023 
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TEST REPORT 

 
Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114   2025-26 

Type of Sample: Drinking Water Quarter Ending  September 2025 

Customer  NCL Condition of Test Item Acceptable 

Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane, Colour as observed is transparent 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                         Station:  DW6- Hand Pump Water from Madhauli Village 
Project: Dudhichua OCP 

 
 
 

 

 
 
 

 

 

Analysis Results of FN Drinking Water 

Parameters  → 
Dissolved 

Solid 
pH Fluoride Turbidity 

MPN 
(Coliforms)/

100 mL 

Detection Limit 25.00 0.10 0.20 0.10  

IS:10500   Standards 500/2000 6.5 to 8.5 1.0/1.5 1/5 NIL 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis Value in mg/l, except pH & MPN 

July 
05.07.2025 05.07.2025 05.07.2025 421 7.44 0.61 0.50 NIL 

21.07.2025 21.07.2025 21.07.2025 439 7.52 0.69 0.65 NIL 

August 
06.08.2025 06.08.2025 06.08.2025 459 7.68 0.78 0.95 NIL 

22.08.2025 22.08.2025 22.08.2025 452 7.61 0.72 0.75 NIL 

September 
05.09.2025 05.09.2025 05.09.2025 463 7.39 0.79 1.20 NIL 

20.09.2025 20.09.2025 20.09.2025 456 7.48 0.75 0.80 NIL 

Standard/Test Method 

 

 

IS 3025 
/16:1984 

R : 2023, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 24th 
Edition, 

SPADNS 
Method, 2023 

IS 3025(P 
10):2023, 

Nephelometric 
Method 

APHA, 9221 B, 
Standard Total 

Coliform 
Fermentation 

Technique, 24th 
Edition, 2023 
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TEST REPORT 

TEST RESULT 
The sample has been tested with the following results: - 
Area: Dudhichua                                                   Stations: 1.  DW5- Tap water of Sector ‘A’ 
Project: Dudhichua OCP                                                      2.  DW6- Hand Pump Water from Madhauli Village 
 
 

Sl.No Parameter Sampling Stations Detection 
Limit 

IS:10500 
Standards 

Standard / Test Method 

1 2    

1 Boron (as B), mg/l, Max <0.20 <0.20 0.20 0.5 APHA, , 24th  Edition Carmine 
Method; 2023 

2 Calcium (as Ca), mg/l, Max 24 99.2 1.60 75/200 IS 3025(P 40):1991, R 2019, EDTA 
Titrimetric Method 

3 Chloride (as Cl), mg/l, Max 18 92 2.00 250/1000 APHA, 24th Edition, 
Argentometric Method,2023 

4 Colour, Hazen Units,Max <1 1 1 5 APHA, 24th Edition, 
PT-Cobalt Method 

5 Copper (as Cu), mg/l, Max <0.02 <0.02 0.02 0.05 IS 3025/42: 1992, R : 2019, AAS (Air-
Ac-Flame) 

6 Fluoride (as F) mg/l, Max 0.43 0.78 0.20 1.0/1.5 APHA, 24th Edition, 
SPADNS Method, 2023 

7 Free Residual Chlorine, mg/l, Min <0.04 - 0.04 0.2 APHA, 24th Edition, DPD Method, 
2023 

8 Iron (as Fe), mg/l, Max <0.2 <0.2 0.20 1.0 IS 3025 /53: 2024, AAS (Air-Ac-
Flame) 

9 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.01 APHA, 23rd Edition 
AAS-GTA Method, 2017 

10 Manganese (as Mn), mg/l, Max <0.02 <0.02 0.02 0.1 APHA 24th Edition 3111 a,b Direct 
Air Acetylene Flame Method 2023 

11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48:2000 
AAS-VGA Method 

12 Nickel (as Ni), mg/l, Max <0.02 <0.02 0.02 0.02   IS-3025/54:2003,R:2019 AAS (Air-
Ac-Flame) Method 

13 Nitrate (as NO3), mg/l, Max <0.50 8.73 0.50 45 APHA, 24th  Edition, UV- 
Spectrophotometric, 2023 

14 Odour Agreeable Agreeable Qualitati
ve 

Agreeable IS 3025 /05:2018, Qualitative 

15 pH value 7.46 7.68 0.10 6.5 to 8.5 IS 3025(P 11):2022      Electrometric 
Method 

16 Phenolic compounds  
(as C6H5OH), mg/l, Max 

<0.001 <0.001 0.001 0.001 APHA, 5530 C, Chloroform 
Extraction Method, 24th Edition, 2023 

17 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.01 IS 3025/56:2003 
AAS-VGA Method 

18 Sulphate (as SO4) mg/l, Max 
 

25 82 10 200/400 APHA, 24th Edition. 
Turbiditimetric Method, 2023 

19 Total Alkalinity (caco3), mg/l, Max  72 176 4.00 200/600 IS-3025/23:1986,R: 2023, Titration 
Method 

20 Total Arsenic (as As), mg/l, Max <0.002 <0.002 0.002 0.01 IS 3025/ 37:1988 
R : 2003, AAS-VGA: 1998 

21 Total Chromium (as Cr), mg/l, 
Max 

<0.002 <0.002 0.002 0.05 APHA, 23rd Edition, 
3120 B, ICP Method: 2017 

22 Total Dissolved Solids, mg/l, Max 142 459 25.00 500/2000 IS 3025 /16:1984 
R : 2023, Gravimetric Method 

23 Total Hardness (caco3), mg/l, Max 100 336 4.00 200/600 IS 3025(P 21):2009(Second 
Revision),R 2019, EDTA Method 

24 Turbidity, NTU, Max 0.25 0.95 0.10 1/5 IS 3025(P 10):2023, Nephelometric 
Method 

25 Zinc (as Zn), mg/l, Max 0.18 0.25 0.10 5.0 IS 3025 /49: 1994, R : 2019, AAS (Air-
Ac-Flame) 

26. Total Coliforms(MPN) - NIL NIL NIL APHA, 9221 B, Standard Total 
Coliform Fermentation Technique, 

24th Edition, 2023 

 

Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114 2025-26 

Type of Sample: Drinking Water Quarter Ending  September 2025 

Customer  NCL Date of Sampling/Receipt: 06.08.2025 
Condition of Test Item Acceptable Date of Analysis: 06.08.2025-20.08.2025 
Sampling Plan Reference    LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 
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TEST REPORT 

Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  September 2025 

Customer  NCL Condition of Test Item Acceptable 

Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane, Colour as observed is transparent 
 

TEST RESULT 
 
The sample has been tested with the following results: - 
Area: Dudhichua                                                                                                            Station:  DW1- Inlet of ETP 
Project: Dudhichua OCP 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD 

Detection Limit 10 0.10 2 4 

MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis Value in mg/l, except pH 

July 
05.07.2025 05.07.2025 05.07.2025 386 7.45 4.1 180 

21.07.2025 21.07.2025 21.07.2025 379 7.52 3.6 176 

August 
06.08.2025 06.08.2025 06.08.2025 394 7.39 4.9 196 

22.08.2025 22.08.2025 22.08.2025 389 7.43 4.6 188 

September 
05.09.2025 05.09.2025 05.09.2025 404 7.54 5.3 204 

20.09.2025 20.09.2025 20.09.2025 391 7.62 4.5 192 

BIS Standard & Method 

 

 

IS 
3025(P17):1984,R

: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  Edition 
5220 C. Closed 

Reflux ,Titrimetric 
Method,2023 
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TEST REPORT 
Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  September 2025 

Customer  NCL Condition of Test Item Acceptable 

Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane, Colour as observed is transparent 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                                    Station:  DW2- Outlet from ETP 
Project: Dudhichua OCP 

 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD 

Detection Limit 10 0.10 2 4 

MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 5.5 to 9.0 10 250 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

July 
05.07.2025 05.07.2025 05.07.2025 24 7.18 <2 16 

21.07.2025 21.07.2025 21.07.2025 20 7.21 <2 12 

August 
06.08.2025 06.08.2025 06.08.2025 32 6.95 <2 20 

22.08.2025 22.08.2025 22.08.2025 27 7.12 <2 16 

September 
05.09.2025 05.09.2025 05.09.2025 36 7.19 <2 24 

20.09.2025 20.09.2025 20.09.2025 29 7.24 <2 16 

BIS Standard & Method 

 

 

IS 
3025(P17):1984,

R: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  Edition 
5220 C. Closed 

Reflux ,Titrimetric 
Method,2023 
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TEST REPORT 
Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  September 2025 

Customer  NCL Condition of Test Item Acceptable 

Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane, Colour as observed is transparent 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                                             Station:  DW8- Inlet of STP 
Project: Dudhichua OCP 

 
 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD BOD 

Detection Limit 10 0.10 2 4 2 

MOEF -SCH-VI, STANDARDS, Class ‘A’ NA NA NA NA NA 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

July 
05.07.2025 05.07.2025 05.07.2025 182 7.67 <2 88 48 

21.07.2025 21.07.2025 21.07.2025 176 8.18 <2 76 42 

August 
06.08.2025 06.08.2025 06.08.2025 191 8.51 <2 92 48 

22.08.2025 22.08.2025 22.08.2025 189 8.13 <2 84 46 

September 
05.09.2025 05.09.2025 05.09.2025 204 8.63 <2 108 56 

20.09.2025 20.09.2025 20.09.2025 198 8.49 <2 96 52 

BIS Standard & Method 

 

 

IS 
3025(P17):1984,

R: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  
Edition 5220 C. 
Closed Reflux 
,Titrimetric 

Method,2023 

IS 3025(P 
44):2023, 3day 
incubation at 

27°C 

 
 

 
  

84
92



ENVIRONMENT LABORATORY,CMPDI       

 

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested 
          2) This Report cannot be reproduced in part or full without written permission of the management. 
          3) This is computer generated report and requires no signature. 

 

Page No. /A 8 
 

TEST REPORT 
Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114   2025-26 

Type of Sample: Effluent Water Quarter Ending  September 2025 

Customer  NCL Condition of Test Item Acceptable 

Sampling Plan Reference LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltrs plastic Jerri cane, Colour as observed is transparent 
 

TEST RESULT 
The sample has been tested with the following results:- 
Area: Dudhichua                                                                                                     Station:  DW7- Outlet from STP 
Project: Dudhichua OCP 

 
 
 

Analysis Results of FN Effluent Water 

Parameters  → TSS pH O & G COD BOD 

Detection Limit 10 0.10 2 4 2 

MOEF -SCH-VI, STANDARDS, Class ‘A’ 100 5.5 to 9.0 10 250 30 

Month Date of 
Sampling 

Date of 
Receipt of 

Sample 

Date of 
Analysis 

Value in mg/l, except pH 

July 
05.07.2025 05.07.2025 05.07.2025 15 7.35 <2 08 <2 

21.07.2025 21.07.2025 21.07.2025 13 7.86 <2 08 <2 

August 
06.08.2025 06.08.2025 06.08.2025 21 8.32 <2 12 2.6 

22.08.2025 22.08.2025 22.08.2025 17 7.74 <2 08 2.2 

September 
05.09.2025 05.09.2025 05.09.2025 27 8.07 <2 16 3.1 

20.09.2025 20.09.2025 20.09.2025 24 8.16 <2 16 2.9 

BIS Standard & Method 

 

 

IS 
3025(P17):1984,

R: 2022, 
Gravimetric 

Method 

IS 3025(P 
11):2022      

Electrometric 
Method 

APHA, 5520 B, 
Liquid-Liquid, 

Partition 
Gravimetric 
Method, 24th 
Edition, 2023 

APHA 24th  
Edition 5220 C. 
Closed Reflux 
,Titrimetric 

Method,2023 

IS 3025(P 
44):2023, 3day 
incubation at 

27°C 
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TEST REPORT 
 

TEST RESULT 
The sample has been tested with the following results: - 
Area: Dudhichua                                      Stations:  1. DW3- Ballia nalla west of Hanuman Mandir 
Project: Dudhichua OCP                                          2. DW4- D/S of Ballia nalla after discharge of STP overflow 
 

 
 
 
 
 
 

Unique Identification Number: 10/25/W/Dch/02 Job No. 252606114 2025-26 

Type of Sample: Surface Water Quarter Ending  September 2025 

Customer  NCL Date of Sampling/Receipt: 06.08.2025 
Condition of Test Item Acceptable Date of Analysis: 06.08.2025-20.08.2025 
Sampling Plan Reference    LPM 12 Report Issue Date: 15.10.2025 
Location of Performance of the 
Laboratory Activity 

Environment Laboratory, 
CMPDI 

Data / Information obtained 
from the Customer (If Any): 

Joint sampling with 
customer 

Remarks & Observation: Samples received in 5 ltr plastic Jerri cane, Colour as observed is transparent 

Sl.No Parameter 

Sampling Stations 
Detection 

Limit 

IS 2296: 
Class-‘C’ 

Standard
s 

BIS Standard & Method 
1 2 

1 Arsenic (as As), mg/l, Max <0.002 <0.002 0.002 0.2 IS 3025/37:1988 
R : 2003, AAS-VGA, Method 

2  BOD (3 days 27oC), mg/l, 
Max 

<2 <2 2.00 3 IS 3025(P 44):2023, 3day incubation 
at 27°C 

3 Chlorides (as Cl), mg/l, Max 36 42 2.00 600 APHA, 24th Edition, 
Argentometric Method,2023 

4 Colour, Hazen Units,Max 3 5 1  APHA, 24th Edition, 
PT-Cobalt Method 

5 Copper (as Cu), mg/l, Max 0.05 0.07 0.02 1.5 IS 3025/42: 1992, R : 2019, AAS 
(Air-Ac-Flame) 

6 Dissolved Oxygen, min. 7.08 6.32 0.10 4 (Min) IS 3025(P 38):1989,R 2019, Modified 
Winkler Azide Method 

7 Fluoride (as F) mg/l, Max 0.73 0.78 0.20 1.5 APHA, 24th Edition, 
SPADNS Method, 2023 

8 Hexavalent Chromium, 
mg/l, Max 

<0.01 <0.01 0.01 0.05 APHA, 24th Edition, 
Diphenylcarbohydrazide Method 

9 Iron (as Fe), mg/l, Max 0.55 0.73 0.20 50 IS 3025 /53:  2024, AAS (Air-Ac-
Flame) 

10 Lead (as Pb), mg/l, Max <0.001 <0.001 0.001 0.1 APHA, 23rd Edition 
AAS-GTA Method, 2017 

11 Mercury, mg/l, Max <0.0004 <0.0004 0.0004 0.001 IS 3025/48:2000 
AAS-VGA Method 

12 Nitrate (as NO3), mg/l, Max 10.55 13.10 0.50 50 APHA, , 24th   Edition, UV- 
Spectrphotometric Method, 2023 

13 pH value 7.58 7.23 1.00 6.5-8.5 IS 3025(P 11):2022      Electrometric 
Method 

14 Phenolic compounds  
(as C6H5OH), mg/l, Max <0.002 <0.002 0.002 0.005 

APHA, 5530 C, Chloroform 
Extraction Method, 24th Edition, 

2023 

15 Selenium (as Se), mg/l, Max <0.0005 <0.0005 0.0005 0.05 IS 3025/56:2003 
AAS-VGA Method 

16 Sulphate (as SO4) mg/l, Max 165 179 10 400 APHA, 24th Edition. 
Turbiditimetric Method, 2023 

17 Total Dissolved Solids, mg/l, 
Max 

482 497 25.00 1500 IS 3025 /16:1984 
R : 2023, Gravimetric Method 

18 Total Suspended Solids, 
mg/l, Max 

441 498 10.00 - IS 3025 /17:1984, 
R :2022, Gravimetric Method 

19 Zinc (as Zn), mg/l, Max 0.19 0.23 0.10 15 IS 3025 /49: 1994, R : 2019, AAS 
(Air-Ac-Flame) 
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CHAPTER - IV  
  NOISE LEVEL QUALITY MONITORING 

 
4.1 Location of sampling sites and their rationale  

(Refer Fig. No. - II)  
 

i) Sector B & C residential Colony near Alankar Bhawan (DN-1) 
To assess the noise level in the residential area, noise levels were recorded during day 
as well as night time in the colony. The site selected is monitored near the Alankar 
Bhawan.   

 
ii) CGM's Office (DN-2) 

The nearest office complex from the mines is CGM’s Office. The site is selected to 

assess the ambient noise level in the office area inside the project.  
 

iii) East Section Canteen (DN-3) 
The site is selected to assess the ambient noise level of the industrial area situated where 
mining activities are in progress. 

 

iv) West Section Canteen (DN-4) 
The site is selected to assess the ambient noise level of the industrial area situated where 
mining activities are in progress. Also as the haul road possess through this site noise 
pollution is monitored. 

   
     v) Karwari Village (DN-5) 

The site is selected to assess the ambient noise level due to mining activities in near by 
residential area situated by the side of the project. 

 

v) Executive Hostel in Sector 'A' Colony (DN-6) 
This station is selected to assess the ambient noise level due to mining activities of the 
project in nearby Colony.  

 

4.2    Methodology of sampling and analysis 
  

Noise level measurements in form of 'LEQ' were taken using Integrated Averaging Sound Level 
Meter (CR: 812C) during day and night time. Noise levels were measured for about one hour 
time in day and night time. Noise levels were measured in Decibels, 'A' weighted average, i.e. 
dB (A).  

 

4.3    Results & Interpretations 
 

Ambient noise levels were recorded during day and night time and the observed values were 
compared with standards prescribed by MoEF&CC.  
 

The results of Noise levels recorded during day and night time on fortnightly basis are presented 
in tabular form along with the applicable standard permissible limits. The observed values in 
terms of LEQ are presented. 

The observed values at all the monitoring locations are found to be within permissible limits. 
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            TEST REPORT 
Unique Identification Number: N/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample: Noise Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 

Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal 

weather conditions. 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area: Dudhichua OCP       Station Name:  Sector B&C residential colony near  Alankar Bhawan –DN1 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Residential 04.07.2025 51.6 40.8 
2 Residential 25.07.2025 50.2 39.5 
3 Residential 07.08.2025 52.9 42.3 
4 Residential 22.08.2025 51.4 41.7 
5 Residential 12.09.2025 50.7 40.4 
6 Residential 26.09.2025 52.5 43.1 

 
 
 

Area :Dudhichua OCP   Station Name:  CGM Office – DN2 
 
 

 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Industrial 10.07.2025 70.7 60.5 
2 Industrial 31.07.2025 69.5 59.8 
3 Industrial 14.08.2025 72.3 62.1 
4 Industrial 25.08.2025 71.6 61.4 
5 Industrial 05.09.2025 69.8 60.2 
6 Industrial 19.09.2025 72.9 62.6 

 
 
 
 
 
 
 
 
 
 
 
 
   
 
 
 
 

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 
(Regulation and Control), Rules,2000 

Time Frame Limits in dB(A) Leq 
Day Time 

6.00 AM to 10.00 PM 
Night Time 

10.00 PM to 6.00 AM 
Industrial Area 75 70 

Commercial Area 65 55 

Residential area 55 45 

Silence Zone 50 40 
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       TEST REPORT 
Unique Identification Number: N/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample: Noise Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 

Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal 

weather conditions. 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :Dudhichua OCP                                                           Station Name East Section canteen – DN3 
 
 

 

Sl. 
No. 

Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Industrial 03.07.2025 71.3 61.7 
2 Industrial 24.07.2025 70.8 60.4 
3 Industrial 01.08.2025 72.4 62.6 
4 Industrial 21.08.2025 71.7 61.3 
5 Industrial 11.09.2025 69.5 60.1 
6 Industrial 25.09.2025 73.2 63.5 

 
 
 

Area: Dudhichua OCP  Station Name:  West Section canteen – DN4 
 

 

 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Industrial 03.07.2025 70.9 60.3 
2 Industrial 24.07.2025 71.5 61.5 
3 Industrial 01.08.2025 72.6 62.8 
4 Industrial 21.08.2025 72.3 62.1 
5 Industrial 11.09.2025 70.7 61.4 
6 Industrial 25.09.2025 74.1 63.6 

 
 
 
 
 
 
 
 
 
 

  

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 

(Regulation and Control), Rules,2000 
Time Frame Limits in dB(A) Leq 

Day Time 
6.00 AM to 10.00 PM 

Night Time 
10.00 PM to 6.00 AM 

Industrial Area 75 70 

Commercial Area 65 55 

Residential area 55 45 

Silence Zone 50 40 
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TEST REPORT 
Unique Identification Number: N/Dch/02 Job No. 252606114 FY 2025-26 
Type of Sample: Noise Quarter  July’25-Sept’25 
Customer  NCL Report Issue Date: 15.10.2025 

Testing/ Sampling Protocol ‘The noise pollution (Regulation and Control), Rules,2000, LQR 34 
Remarks: Noise level meter placed at a height of 1.5 m above the ground level at Normal 

weather conditions. 
TEST RESULT 

The sample has been tested with the following results: - 
 

Area :Dudhichua OCP                                                         Station Name: Karwari Village – DN5 
 
 

 

Sl. 
No. Zone Date of recording 

Noise Level dB(A) Leq  

Day Night 
1 Residential 04.07.2025 46.3 36.5 
2 Residential 18.07.2025 45.7 35.3 
3 Residential 07.08.2025 47.4 38.1 
4 Residential 22.08.2025 46.8 36.9 
5 Residential 05.09.2025 44.9 35.7 
6 Residential 19.09.2025 47.2 37.4 

 
 
 

Area: Dudhichua OCP            Station Name:  Executive Hostel in Sector ‘A’ – DN6 
 
 

 

Sl. 
No. Zone Date of recording Noise Level dB(A) Leq  

Day Night 
1 Residential 04.07.2025 50.4 39.5 
2 Residential 18.07.2025 51.2 40.8 
3 Residential 07.08.2025 50.6 40.3 
4 Residential 22.08.2025 52.9 42.6 
5 Residential 05.09.2025 49.7 39.9 
6 Residential 19.09.2025 51.5 41.7 

 
 
 
 
 
 
 
 
 

Ambient Air Quality Standards in respect of Noise as per ‘The noise pollution 

(Regulation and Control), Rules,2000 
Time Frame Limits in dB(A) Leq 

Day Time 
6.00 AM to 10.00 PM 

Night Time 
10.00 PM to 6.00 AM 

Industrial Area 75 70 

Commercial Area 65 55 

Residential area 55 45 

Silence Zone 50 40 
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REGISTERED OFFICE 
Gondwana Place, Kanke Road 

Ranchi – 834 031 
(Jharkhand) 

REGIONAL INSTITUTES 

क्षेत्रीय संस्थान-I  Regional Institute - I
वेस्ट एंड, जी॰टी॰रोड West End, G.T. Road 
असनसोल-713 301 Asansol – 713 301 
(पश्चिम बंगाल)  (West Bengal)

क्षेत्रीय संस्थान-II  Regional Institute - II
कोयला भवन, कोयला नगर Koyla Bhavan, Koyla Nagar 
धनबाद-826 005 Dhanbad – 826 005 
(झारखंड) (Jharkhand)
क्षेत्रीय संस्थान-III  Regional Institute - III
गोंदवाना प्लेस, कांके रोड Gondwana Place, Kanke Road 
रांिी - 834 031 Ranchi – 834 031 
(झारखंड) (Jharkhand)
क्षेत्रीय संस्थान-IV  Regional Institute - IV
जरीपटका, कस्तूरबा नगर Jaripatka, Kasturba Nagar 
नागपुर - 440 014 Nagpur – 440 014 
(महाराष्ट्र) (Maharashtra)
क्षेत्रीय संस्थान-V Regional Institute - V
सीपत रोड  Seepat Road 
बबलासपुर - Bilaspur – 495 001 
(छत्तीसगढ़) (Chattisgarh)
क्षेत्रीय संस्थान-VI  Regional Institute - VI
पोस्ट : जयंत कोश्ललयरी P.O. : Jayant Colliery 
श्जला : ससगंरौली  Distt. : Singrauli 
पपन नo. – 486 890 PIN – 486 890 
(मध्य प्रदेश) Madhya Pradesh
क्षेत्रीय संस्थान-VII Regional Institute - VII
गहृ ननमााण भवन  Grih Nirman Bhawan 
सचिवलाय मागा   Sachivalaya Marg 
पपन नo. – 486 890 Bhubaneswar – 751 001 
(भुवनेचवर  - 751001) (Orissa) 
(उड़ीसा)

 सेन्ट्रल माईन प्लाननगं एंड डडजाइन इन्ट्स्टीच्यूट सलसमटेड 
(कोल इंडडया की अनुषंगी कम्पनी) 

एक मिनी रत्न कम्पनी 
 

  Central Mine Planning & Design Institute Limited 
(A Subsidiary of Coal India Limited) 

A Mini Ratna Company 

गोंदवाना प्लेस, काांके रोड- 834 031, भारत   Gondwana Place, Kanke Road, Ranchi – 830 031, India 
दरूभाष  : (91-0651) 2230002, 2230483    Phone   : (91–0651) 2230002, 2230483 
फैक्स   : (91-0651) 2231447 Fax  : (91-0651) 2231447 
वेबसाईट : www.cmpdi.co.in Website : www.cmpdi.co.in 
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1 
 

Site Photographs of Miyawaki Afforestation/ Plantation done by M/s Northern Coal 

Fields limited (NCL) Dudhichua Project, Dudhichua District-Sonbhadra visited on 

dated 10.04.2026. 

 Miyawaki Afforestation done in FY 2024-25 

 

 

 

 

 

 Miyawaki Afforestation done in FY 2023-24 

 

 

 

 

 

 Miyawaki Afforestation done in FY 2022-23 

 

Annexure No.4 
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Annexure No.- ll

No J-1 1 0 1 5l3B 1 /2008-lA ll(N4)

Government o{ lndia
Ministry of Environment & Forests

Paryavaran Bhawan,
C.G.O.Complex,

l''levv Dellti -1105i0

DateC: 10'n December 2008

To
Chief General Manager

i'?lliff"?;'iT: rrie,d s Ltd,
P-O. Khadia, District Sonebhadra - 231222;
Uttar Pradesh.

Sub: Expansion of Dudhichua Opencast Coal Mine Project (expansion in production from
' 12.5 MTPA to 15.5 MTPA) of M/s Northern Goalfields Ltd. (NCL), located in village

Dudhichua in Tehsil Singrauli, District Sidhi, .Madhya Pradesh and in village

.Chitkadand, Tehsil Dudhi, district Sonebhadra, Uttar Pradesh- environmental clearance

- l"g'>lf. , +.

This has reference to the letter No.43011/89/2008-CPAM dated 29.08.2008 from Ministry of

Coal forwarding your application and ietters daied 22.11..20to8 and 25.11.2008 on the above-

mentioned subject. The Ministry of Envirbnment & Forests has considered the .application- lt is no',ed

that the appli&tion .is for seeting. environmental .cleararrce under Section 7.2 lor expansion in
production'ln the existing'Dudhichua Opencast Coalmlne Project from 12.5 MTPA to 1!-5
MfpA wiihin the exlstlnglease area.otl.tsZ ha wlthout additional requlre.ment of land. The

project lq iqcated ln two States - Uttar Pradesh and Madhya Pradesh. Of the total lease area 
!1 ]7 52.

ira,'855 ha.(forestlahd) fails ln the state of U.P, and the balance 1!97 ha consisting of 195 |Y.:t
foresgand, Sig ha'ls agricultuial land.'366 ha I wasletand (Gc,vtJ. and 98 ha is tenancy land and falls

in.the State of M.P. Envirohmeptal clearance was obtained on,_.!0,0-7.1990 (Phase-l) and on

.,17-03.1994 (Phase-ll). -and 
en 28.0?.2008 lPhase-ltl .for U.5 MTPAL There are no ecologically

sensitiVe ariias such as National Parks. Wildtiie Sarrctuaries. Biosphere Resdrves, elc- within the- core

zone and 10km of ihe buffer zone- Reserve Forestis found within lne core zone and within 1Okm

buffer zone. Foiestry clearance wagcbtained on 30-07.'1990 for 1305.ha and on ]9..11.1994 {or 224

ha.and on 17.11.20b5 lor 194.78 ha. No.eqdangered flora and fauna has.b_e_e1 f9u|d in the mine

lease area. Of the total lease area of 1752 ha, area for excavation is 86ll ha, 152 ha is foi external OB

drd. th; ii *i""irl:storage aiea, 160 ha is for g{een be!, 1 l! ha is for infrastructure, 10 ha is for

roaos, 15 ha is for iailways, I t, ir for !TP, 20 ha iq for CHP. 198 h1 is for township and 209 ha is for

Safety zone. The project does not involve mineral beneficiation: Govind Ballabh Sagar is located at a

distan6e of B, km anO Motwani Dam at a distance of 4 km. The project does not'inv.r;ve modification

of the natural drainage. : .

Mining is opencast by mechanised method. Annuai rateC capacity of the mine is 15.5

MTPA of coai production- The expansion proiectinvotves no qhange in mining are?, mining method

-and technology by using higher capaclty equipment such 120-T durnpers and use 
_of 

dragline OB

removal .has been outsourced. Modalities of tectrnical and biological reclamation of OB dump would

rema[n the same. Existing project i4volves R&R lor 4 villages - Oudni.hua. Chilkadand, Karvrari &
'Medhauli 

involving 370 tind losers; 257 hornestead losers and'159 land & homestead losers has

been completed.. Thur" is' no additional R&R {or tfre "expansion project. th". entire mineral

transportation of 43000 TPD of coal (in.365 rnan gays) to CHP within tlre mine'is by dumpers and

from CHP is by rail through contrdtled Silo loading system and MGR. Capacity of existing CHP is

adequate for the expansion in capacity. Present working depth is betow 150m below ground level

(bgl). Ultimate working depth of the mine is ?29m bgl. Watertable is in the range of 6.14m-9.20m bgl

during pre-monsoon.and 4.58m-8.50m bgl during post-monsoon. The total peak water requirement for

the eipansion project would be 7100 m3/d, of which 5000 m3/d would be for mine use and mei lrom

mine pit vrater an( the balance 21OO m3/d for. domestic consumption is from GBP Sagar.through
lntegrated Water Supply Scheme of the Company-

I

t
I

I
t
I
t
t

T

t
I
I
I

;I
r
:
II

A-3

Annexure No.595
103

HP
Pencil



t

li Annexure No.- ll

, of the total oB generation of 1164 41 Mm3; a total of 134 N4m3 of oB has been stored in e''

oB dumps of 152 ha ,n-o . rnax. height of 150m witn iJects oi 30m each and the balance 1030 44

Mm3 generated in the balance life of mine vrould b; completely.used for backfilling into the decoaleo

void, of which 428.92 Mm3 of oB has been already uacxfrlted. ihe conceptual plan at the end o[ mine

life would have 1106 ha as {oresUvegetated a(ea. Off,a as water O:Or, 233 ha for public use' and 351

r,, *itn lnfra'structure and vacant tand. Balance fife of the mine at the rate_d-capacity.of 15'5 MTPA is

il y;;;.. pfiril u"aring was held ln two districts - sidhl, M.P. on 14-09.200G and in sonebhadra in

u.p. on .10.10.2000 uy-ri/l.e. spcB on 1812.2005. The project has been approved by M/s NcL on

1s.11.200g. No additional capital investment is required for ih" uxprnsion project. capital cost of the

'.:

efficiency'bag .filters, v.iater sprint<tlng system
frgm crushing operations. conv.eyor syslem,

expansion project is Rs. 1283 crores

2.; The Ministry of Environment & Forests hereby'accords environm_u.nt?1 clearance for the

above.mbntioned ouorricnua opencast Coal tr{ine Expansion,Prglgcj_o] M/: }ort!ern coalflelds.

Ltd. forexpansion in production of .coal from 12-5 h,iTPAto 15.5 MTPA rated capacity in a total

Iease area of 17sz ha'under Section 7.2 of the'Environmental lmpactft:-tt*.ent Noi.ification' 2006

.and subsequent amendments thereto and under.Para 2.1.1 of MOEF Circular dated 13.10'2006
'subject 

to the compliance of the fe.rms 
and conditions mentioned.below:

Speclfic Conditions

r (v) . D.imgns-ion of the retaining walt at the toe of jthe dumps anQ oB beiiches wiihin the mine

(i) No mining F.n-a1l Ftucariied out in the forestland for which forestry clearance has not been

(ii) , Topsoil shall be stacked pnrperly with prbper slope at earmarked site(s) and ihall not be kept
: active and shall be i"rsed'-foi reclamation and development of green belt. ' '

:(ili) . A total o[ 134 Mm3 bf Op'generaled which has been :slored in the two existing external OB
: ' .dumps of. 152.ha. There shall'be ho external OB durnp[ng in the,existing.external OB dumps

. . which shall be:stablllsed With ptaniaiion trnd ieclamation completed by 201O: The. balance
t OSO:,aq .Mm3 ol OB gerlrerated shall :be only blckfrlled into the decolaed-void of ,Zqa ha ,which

. of tlie:lnterrlei lump leyo1d.90ii'.and.Rrior,apqlgvaf o!..MOEF.'o.biaineO. Uoilitoring ;9
. :, rnanagemqqt,of. leilaim-eo dq.tnRsite shall.;cb.,iinue unii! [he.'Gg'6tation ]ecomes- set{-

, 
'. 

iustaining.'pomi[iance statu-s"strat1 be submitted.to the Ministryof Environment & Foresls '

.and its flegionat office'located aLBl'roga!,on. an yearly basis:', . , ,. , .' ..' ,.'

(iv)' Catch drains:and:siltation pbndq oi appropriate'size shall',be constiucied to arrest'sitt and-

desilted and mainta_ined property' " . ,' ,i . ', 
'.i, '.. , 

.

: ' -keeplng 50% saietymargin overand above tne p'ea'i trao"n riiniati animaximum dischirge
in the area' adjoining the mine site: Surnp capacity shall also proVided adequate reteniion' period to atlow propei settling of sitt. material. .. : l' :

(vl)

(vli) . The entire coal of 43000 TPD shall be transported by MGR with Silo loading facility only
.,Th9reshallbeno.mineraltranspo(ationbyroad,

(viii) Major approach roads and haul roads shalt be brack topped.

(ix) Drills shatl be'wet operated only.
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(x) Controlled blasting shall be practiced rvith use of delay detonators and only during daytime.
The mitigative measures {or control of ground vibrations and to arrest the fl,v rock.s ano
bouldersshall be implernented.

(xi) A progressive aflorestation plan shall be implemented coverino a total area of not less than
1105 ha, which includes reclaimed exlernal OB dump and backfilled area (900 ha), alcno h4r-
boundary, along roads and infrastructure. ereen belt (160 ha), alcng undisturbed aree (ai na;
and ln colony by plarlting native species in consuilation v,,il!r tlrc loca! lll)ii,.Eticuiturc
Department. The densily of the trees shall be around 2S0O plants per ha

(xii) Of the excavated area, major parl of the decoaled void shall be backl-tlled and reclaimed r,.rith
piantation and the balance 63ha of the decolaed void being converted into a v",ater resen,cir-
shall be gently sloped along the higher benches and stabitised by plantation/afiorestaiion by
planting native plant species in consultat:on with the local DFO/A.gricul(ure Department. The
density of the trees shail be around 2s00 prants per ha.

(xiii) The company shall obtain approval of CGWfuCGWB Regional Of6ce tor use of groundr^rater if
any, for mining operations.'sanction of the competent authority shall be obtained for use of
water from the integrated Water Supply Scheme of the G.B. pani Sagar.

(xiii) Regular m-onitoring of groundwater level and quality shall be canied out by establishing a
ne'twork of exiting wells and construction of new plizometers. The monitoiing for quan"tity
shall be done four times a year in pre-monsoon (tury), monsoon (August), f,ost-monsoon(November) and winter (January) seasons and for qualiiy in May. Data thus collected shall be
submitted to lhe Ministry of Enviionment & Forests and io the Central Pollution Control Boardquarterly within one month of monitoring.

(xiv) The Company shall put up artif-rcial groundwater recharge measures for augmentation ofgroundwater resource. The project authorities shall : micr yyater requirement of ncarby
village(s) ln case the vlltage wells go dry due lo dewatering of mine.

(xv) Sewage treatm.ent plani installed in the existing colony shall be o adequate capacity and
CHP. The total wastewater of 6940 ar3ld being ?iscnaried trom the mine shall be trea(ed to
conformtoprescribedstandardsfordischarge.

(xvi) The -project authorities sha-ll carry out a study for zero discharge from NCL mines by
considering various options for using excess treated effluents includ'r"ng artificiat r".nirg" ,ni
the report on the same shall be submitted tb this Ministry within six months of issue of this

. clearance tetter. 
:

(xvii) Besides carrying oul regular.periodic,health check up of thelr workers, 1o% ofthe workers'' identified from workforci 
"ng"g"d-;; ;;ti;" mining operations shal be subjected to heatth

check up for occupational diieJses and t,earing inipairment. if any, through an agency suchas NIOH. Ahmeciabaci within a period of two years and the resulis iepo'ied to this Minirtry
and to DGMS.

(xviii) For monitoring. land use pattern and for post mining land use, a time series of landuse maps,
based on satellite ilagery (on a scate of 'l: 5000; of tne core zone and buffer zone, from ihe
start of the project untit end of mine tife shall be prepared once in 3 years (for any one
particular'season which is consistent in the time r"ii"ri. and rhe report submitted to MOEF
and lts Reglonal office at Bhopat.

(xix) ' R&R for the rembining PAPs shall be completed by 2012-13. The R&R wiil be based on
norms not less than that stipulated under the Nationai naR Policy/State Govt. /ClL whicheveris higher' Monitoring of impact of implementation of various activilies and measures outilned.in R&R and CSR over the life of the project shall be based on key indices of UNDp Human
Development Reporl using pre-project status o{ socic-economic and human develoomenl as
ihe baseiitre ancj repon submrtted once every 5 years to lhe MOEF Regional Office. Bhopal
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(xx) A Final lv'iine Closure Plan along vviih details of Corpus Fund shall be subnrilted to ihe tM!nistry
of Environmenr & [:orests v;ithin one yeai- for approvai.B. Gonoral Conditions

(i) lrlo change in mining technoiogv and scope of l,.,orking shall be made v,,ithout pr-ici- appr-oval cf
the lliaistry of Environment anC Forests.

(il) No change in the calendai-plan includirrg excavaiicrr, quarrtutr of ,rrrrrcral coal
shall be'made.

lla stc

rn separate
be reported

(iii) Four -ambient air quality monitoring stations shall be establislred in the coi'e zone as rra;ell as inthe buffer zone for monitoring SPlr4. RP[4, SC2 and t'Jox and heavy metal such as Hg, pLr,
Cr,. As, etc)- Location of the stations Shall be decided based on ih" meteorological data,
topographical features and environmentally and ecologically sensitive targets in consultation
with the State Pollution Control Board.

Fugitive dust emissions (SPM and RPM and heavy metal such as Hg, pb, Cr, As, etc) from altthe sources shall be controlted regutarly moniiored and data Gcorded properly. Waterspraying arrangement on haul roadt-, w"gon loading, dump trucks (loading and unloading)pointsshal1beproviciedandproperlymainiained.

!a!a gn.am.bient air.quality 
{spM, Rpt4, so2, Nox and heaw metal such as Hg, pb, cr, As,etc) shall be..regularly subrnitted to the Ministry including its nefional offrce at fihopal and tothe State Pollutipn Control Board and the Cential Pollution Control Board once in six months.

Adequate rneasures shall be iaken for control of noise levels below 85 dBA in the worxenvironment. workers engaged in blasting rn; oririi"s 
"p;;;iilr,';perarion of HEMtr4, ercehall be provided with earplugs/muffs. i " 
-

(,v)

(v)

(vi)

(vii)
lloj:'jl'_l^11tt:*r,e,r (worksltop. and wastewater frorn ure nrtrre) shail be property colecrcc1,Ysru-r \vvur^Jrr\rP drru wdstewatef lf0ln tlle nllne) Shall be pfOpefly COlleCtCd,

T::t:1.n11_11-.:lrorm to the slaMards. prescribed under GSR <zz 1e1ia:tel"Gii' ri.*y rsssill :J::, ?:",:Tb:' I : sl o. 9, i*;;; ;;;ffi ;;-;' ffi; :i"","-iil"tffH
trap'shall be tnstared before oischilg,e ;i*"r[;;;;"il;;ir]
Vehicular emissions shall be kept trnder control .and regularty monitored. Vehicles used for
transporting the mineral shall be.covered with tarpaulins a"nd bjtimalty loaded.

Environmentat laboratory shatl be established with adequate number.and type of pollution
monitoring and analysis equipmenl in consultation v;ith the State Folirtion Con[rol goarO.

Personnel working.in dusty areas sh.all wear protective respiratory devices and they shall also
be provided with adequate training and information on sri"ty;;l i,"rltn aspects.

Occupational heatth surveillance programme of .the workers shall be undertakenperiodically to observe any contractions ouJ to exposure to duit and to take corrective
measures, if needed,

A separate environmentat management cell with.suitable qualilied persbnnel shall be set upunder the control of a Senior Execertive, who witt report oii"Jtry irinJu"ro or tne comornr.

The funds earmarked for environmental protection measures shall be keptaccount and shall not be diverted {or other brrpor". Year-wise expenditure slrallto this Ministry and its Regional Offrce at Bhopat

],T,.,1:g'":1_9*." o,f this 
.Minisrry rocared ar Bhopar shau monnor co*npriiance of thestipulated conditions. The project authorities shalr extend ftull ccoperation lo the offrce(s) ofthe Regional Office by furnishing the requisite data/ information/moniioi-ing reports

A copy of the
-lnuito:*ental 

clearance leiter shall be marked to concerned panchayaU local

(viii)

(ix)

(x)

I - -',.r(AU

(xli)

(xiii)

(xiv)

the proposal.
, Lp,src:rrrd.r.rir trd5 ueen tecelveo wnlle processlng
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State Pollution Control Board shall display a copy of the clearance letter al the Reercnal
Ofiice, District lndustry Centre and Collector's OfficelTehsildar's Office {or 30 days.

The Project authorilies shall advertise at least in h,ro local newspapers widely circulated
around the project, one of vvhich shall be in the vernacular languaoe of the localiti, ccncerned
within seven days of the clearance letter 'informing that the project has been accorded
environmental clearance and a copy of the clearance letter is available wilh the State
Pollution control Board and may also be seen at the urebsite cf tlre rnirristry of Errvironrnent &
Forests at http.//envfor.nic.in. The compliance status shall also be uploaded by the prcject
authorities in their website so as to bring the same in the public domain.

in withdrawal of this

3. The Ministry or any other competent authority may
environmental protection.

stipulate any' further condition for

4. Failure to comply with any of the conditions mentioned above may result
clearance and attract the. provisions of the Environment (Protection) Act. '1986.

5- The above conditions will be enforced inter-alia, under the provisions of the Water (Prevention
& Control of Pollution) Act. 1974, the Air (Prevention & Controt of Pollution) Act. 1981,.the
Environment. (Protection) Act, 1986 and the Public Liability lnsurance Act, 1991 atong with their
amendments and Rules. The proponent shall ensure to undertake and provide for the costs incurred
fcr taking up remedial measures in case'of soil contamination, contamination of grouqdffiler and
SUfface walpr anrl onr-llnrlinn=l =nr{ nlhordico=co. r{rra fa th6 m;6i^^ ^^^--{i^^r / lsurface water, and occupational a.nd other diseases due to the minlng operationg- /f,

(Dr.T.Chandini)
Director

Copy to:

cu;tffi)r1er an

&:

1.
2.
3.
4

10.

11.
12.
13.

Secretary. Ministry of Coal, Government of lndia. Shastri Bhawan, New Delhi.
Se':;etary, Environment Department, Government of Uttar Pradesh. Secrefariat, Lucknow
Secretary, Environment Department. Gpvernmeqt of Madhya Pradesh. Secretariat, Bhopal

9t.l'Conservator of Forests (Western), Ministry of Environment & Forests. F.egional Office.
E-2124O Arera C'olony. Bhopal-4G201.6. '-. 

,

Chief Conservator ol Forests (Central). Ministry of Environment & Forests,. Regionat Office. B-
1l272,Sector K, Allganj. Bhopal -226020 :

Chairman, U-P. State Pollution Control Board, Lucknow.
Chairrnan,'. Madhya Pradesh State Poliutlon Control Board, Paryavaran Parisai. E-5, Arera
Colony, Bhopal - 4G20'16.
Chairman. Central Pollution Contro! Board, CBD-cum-Ofllce Complex, East grjun Nagar, Nev;
Delhi -1 10032.
Member-Secretary, Central Ground Water Authority, Ministry of V/ater Resources, Curzon
Road Barracks, A-2. w-3 Kasturba Gandhi Marg,-New Delhi.
Shri M.K. Shukla, CGM, Coal lndia.Limited, bCOpe Minar. Core-|,..:41 Floor, Vikas Marg,
Laxminagar. New Delhi.
District co.llector, sidhi, Government of Madhya pradesh.
District collector, sonebhadra, Government of Uttar pradesh.
Monitoring File 14 . Guard File 1 5. Record File

,]
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Uttar Pradesh Pollution Control Board

             Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
             Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

______________________________________________________________________________________

                                                                                    
Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and  under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 

                                                                                    
CCA is hereby granted to NCL DUDDHICHUA PROJECT located at OFFICE OF THE GENERAL
MANAGER DUDHICHUA PROJECT POST - KHADIA SONBHADRA (U.P),SONBHADRA,231222
. subject to the provisions of the Water Act, Air Act and the orders that may be made further and subject to
following terms and conditions :-
1.					This CCA NCL DUDDHICHUA PROJECT granted for the period from 01/01/2024 to 31/12/2026 and
valid for manufacturing of following products.

                                                                                    

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) 	The daily quantity of effluent discharge (KLD) :-

                                                                                    

                                                                                    
(ii)	Trade Effluent Treatment and Disposal :-The applicant shall operate  Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.
		In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately. 
(iii)	The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

                                                                                    
Industrial Effluent Quality Standard

 

192611/UPPCB/Sonebhadra(UPPCBRO)/CTO/both/SONBHADRA/2023 Date: 13/11/2023

To,

M/s

NCL DUDDHICHUA PROJECT

OFFICE OF THE GENERAL MANAGER DUDHICHUA PROJECT
POST - KHADIA SONBHADRA (U.P),SONBHADRA,231222

Application Id-
22728661

S
No

Product Quantity Unit

1 Coal Mining 15.5 Million Tonnes/Year

Kind of Effluent Quantity(KLD) Treatment facility Discharge point

Domestic 500 KLD STP ZLD

Industrial 1600 KLD ETP ZLD (recycled in
vehicle washing,
water sprinkling

for dust
suppression and

irrigation)
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(iv)	Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.
(v)	The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

                                                                                    

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-
i)	The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards. 

                                                                                    
Air Pollution Source Details

 

                                                                                    
Emmission Quality Standards

 

S.No. Parameter Standard
1 BOD 30 mg/l
2 COD 250 mg/l
3 TSS 100 mg/l
4 Oil and Grease 10 mg/l

S No. Parameters Standards
1 pH As per E(P) Act 1986
2 BOD (mg/L) As per E(P) Act 1986
3 TSS (mg/L) As per E(P) Act 1986
4 Fecal Coliform

(MPN/100ml)
As per E(P) Act 1986

S No. Air
Pollution
Source

Type of fuel Stack no Control
Device

Height of
Stack

1 Dust
generated

from
Blasting,
Drilling,
loading/

unloading
and

transportati
on and
Coal

Crusher
Plant

Particulate
Matter

Water
Sprinkling

system and
dust Extraction
system along

with
multicyclone
and 20 meter
high stack etc.

S No. Stack no Parameters Standards
1 Particulate Matter As per Environment

(Protection) Act
1986

2 Sulphur Dioxide As per Environment
(Protection) Act

1986

101
109



In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately
(ii) The unit will not use any type of restricted fuel.
iii)	Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-
Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

                                                                                    

4. 	Essential documents to be submitted by the Industry/Unit as Applicable :-
(i)	Environment Statement in Form-V of Environment (Protection) Rules, 1986.
(ii)	Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
5.	Competent Authority reserves the right to change/modify/add any time any condition of this CCA.
6.	Unit has to comply  with the following specific &  general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7.	In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.
8.	If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

                                                                                    
General Conditions:-
1.	The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.
2.	The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.
3.	Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.
4.	The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant. 

3 Oxides of Nitrogen As per Environment
(Protection) Act

1986

Standards for
Noise level in
db(A) Leq

Industrial
Area

Commercial
Area

Residential
Area

Silence
Zone

Day
Time

Night
Time

Day
Time

Night
Time

Day
Time

Night
Time

Day
Time

Night
Time

75 70 65 55 55 45 50 40
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5.	The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof
6.	The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7.	The industry shall provide Inspection Book at the time of inspection to the Board's officials.
8.	Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concerned offices. In case of failure of pollution control equipment, the production process connected
to it shall be stopped with immediate effect.
9.	The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only. 
10.	In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.
11.	The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point
12.	The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

                                                                                    
Specific Conditions:-
1.	This consent is valid for production of Coal- 15.5 Million ton per annum in 555 Ha. coal mining area.
2.	Industry shall comply with the conditions of Environmental Clearance issued by MoEF&CC Govt of India
and its compliance report shall be submitted.
3.	Industry shall comply with the directions given by "Fly Ash Utilization Mission" from time to time.
4.	Unit shall operate and maintain installed APCS effectively to achieve the standards prescribed under E(P)
Rules, 1986 as amended.
5.	Mitigative measures to be undertaken to control dust and other fugitive emissions all along the roads by
providing sufficient numbers of water sprinklers preferably mist type mobile sprayers/sprinklers.
6.	Unit shall properly operate Online Ambient Air Quality Monitoring System and ensure data connectivity
with CPCB and UPPCB server and its progress shall be submitted on quarterly basis.
7.	Transportation of coal should be done through belt type conveyer and covered railway wagons.
8.	Unit shall maintain effective dust separation /collection system at Coal Handling Plant and Transportation
point in such manner so that Ambient Air Quality is not affected at nearby places and Ambient air quality
shall be monitored and its report shall be submitted on quarterly basis to the UPPCB.
9.	Regular Water sprinkling shall be done at crusher area in coal handling plant and at haul roads. Industry
shall effectively operate and maintain the mobile fog cannon, fixed fog cannon and mobile water tankers and
one road sweeping machine for controlling dust emission at Rack loading point.
10.	Unit shall develop and maintain green belt as per the guidelines issued by the Board vide office order
dated 16/02/2018, which is available on Board's Website- www.uppcb.com.
11.	Proponent shall establish Miyawaki forest as per the GO no. 1011/81-7-2021-09(rit)/2016 dated
13.10.2021 of Deptt. of Environment, forest and climate change.
12.	Industry shall treat industrial effluent through ETP in such a manner to achieve the standard prescribed
under Environment (Protection) Rules 1986 and treated effluent shall be reused in vehicle washing, water
sprinkling for dust suppression and horticulture.
13.	Domestic effluent shall be treated though STP as per the standard prescribed under Environment
(Protection) Rules 1986 and treated water shall be used for horticulture within premises.
14.	Industry shall not discharge any kind of effluent outside the premises and shall ensure ZLD.
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15.	Industry shall install and operate Electro Magnetic Flow meter at water source, inlet and outlets of ETP
and STP with data connectivity to CPCB server. The records of flow meter readings shall be maintained.
16.	Industry shall operate separate energy meter to measure the electricity consumption in operation of ETP
and STP. The logbook of their readings shall be maintained.
17.	Industry shall install PTZ camera at ETP and STP and Exit Gate for surveillance purposes and shall
provide the URL and password to the Board within 01 month.
18.	Industry shall comply with the provisions of Hazardous and Other waste (Management & Transboundary
Movement) Rule 2016 and submit the hazardous waste disposal details in form-10.
19.	Industry shall ensure the compliance of orders passed by Hon’ble Supreme Court/Hon’ble National
Green Tribunal, regarding the environmental compensation imposed against the industry.
20.	Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.
21.	Industry shall abide by directions given by Hon'ble Court, Central Pollution Control Board and UPPCB
for protection for safe guard of environment from time to time.
22.	Industry shall comply with the directions issued under Singrauli Action Plan in time bound manner.
23.	Industry shall comply with the directions passed by Hon'ble Supreme Court in Civil Appeal No
9035/2019 on 06.12.2019.
24.	Industry shall ensure the compliance of directions given by Hon'ble Oversight committee from time to
time.
25.	Consent fees if revised, shall be payable by industry from the date of its applicability.
26.	Industry shall comply with the relevant provisions of Environmental Laws.
27.	If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order.

                                                                                    
                                                                                    

 Chief Environmental Officer (circle-2)
Copy to:

                                                                                    
Regional Officer, UPPCB, Sonbhadra with direction to send the compliance report of CTO conditions on
quarterly basis to Head Office

                                                                                    
Chief Environmental Officer (circle-2)

                                                                                    

RAJENDR
A SINGH

Digitally signed by 
RAJENDRA SINGH 
Date: 2023.11.17 
11:21:25 +05'30'

RAJENDRA SINGH
Digitally signed by 
RAJENDRA SINGH 
Date: 2023.11.17 
11:21:45 +05'30'
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UTTAR PRADESH POLLUTION CONTROL BOARD

TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com  Website: www.uppcb.com

______________________________________________________________________________________
                   
      Ref. No :   23580/UPPCB/Sonebhadra(UPPCBRO)/HWM/SONBHADRA/2024

Dated :02/02/2024
                   
   To, 

M/s NCL DUDDHICHUA PROJECT

OFFICE OF THE GENERAL MANAGER DUDHICHUA PROJECT POST - KHADIA

SONBHADRA (U.P),SONBHADRA,231222
Tehsil :Duddhi
District :SONBHADRA

                   
                   
Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 
                   

1. Number of authorization and date of issue 23580  and  02/02/2024 .

2. Reference of application (No. and date) 24301152  and  07/01/2024 .

3. Mr VINOD KUMAR SINGH of M/s NCL DUDDHICHUA PROJECT is hereby granted an
authorization based on the enclosed signed inspection report for generation, collection,
utilization, storage and  disposal or any other use of hazardous or other wastes or both on the
premises situated at POST - KHADIA SONBHADRA .

Details of Authorisation

S No. Category of Hazardous
Waste as per the Schedules
I,II and III of these rules

Authorised mode of disposal
or recycling or utilization or

co-processing, etc.

Quantity(ton/annum)

1 Used Oil (Sch-1, Cat-5.1) Through TSDF/Authorized
Recycler

310 KL/Annum

2 Oily Waste or sludge (Sch-1 Cat-
5.2)

Through TSDF 5.0 MT/Annum

1. The authorization shall be valid for a period of  02/02/2029 from the date of issue of this letter
.

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1.  The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2.  The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3.  The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4.  Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

Annexure No.7
106

114



                   
 B     Specific Conditions of Authorization
                   
                   
1.	The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be easily visible and be able to
withstand physical conditions and climatic factors. All hazardous waste containers / bags shall be
provided with a general label. The storage area should be at an isolated spot in the premises and
must be fenced, covered and duly marked.
2.	The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.
3.	An application for the renewal of an authorization shall be made in form 1, before its expiry as
laid down in rule. It is further brought to your notice that as per the order dated 14-11-2003 passed
by the Hon'ble Supreme Court in W.P. (c) No. 657 of 1995, no industry covered under Hazardous
and other Wastes (Management and Transboundary Movement) Rules, 2016 shall be allowed to
operate without valid authorization. It is also provided in the same orders that industries which are
not complying with the conditions of authorization shall not be allowed to operate. Hence in case
you fail to apply for authorization, before its expiry or fail to comply with conditions of the earlier
authorization issued to you, closure order shall be issued against your industry without any further
notice.
4.	The applicant must file returns on prescribed Form 4 along with a compliance report of this letter
and should also maintain records on Form 3 and present it to Board’s inspecting officials.
5.	In case of occurrence of an accident, complete details on form must be sent to U.P. Pollution

5.  The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

6.  The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7.  It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8.  The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

9.  The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. The importer or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  An application for the renewal of an authorisation shall be made as laid down under these
Rules .

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time .

14.  Annual return shall be filed by June 30th for the period ensuring 31st March of the year .

15. The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
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Control Board at the earliest along with details of mitigative and remedial measures taken.
6.	The authorized person shall not receive, collect, or store any hazardous waste from any
unauthorized occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorization of the Board.
7.	In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
8.	It is within the powers and functions of the U.P. Pollution Control Board to modify / revoke the
terms and conditions of the authorization issued under the Rule – 7 of Hazardous and Other Wastes
(Management & Transboundary Movement) Rules, 2016.
9.	You are directed to install display board outside the main factory gate with regard to quantity and
nature of hazardous chemicals being handled in the plant, including waste water and air emission
and solid hazardous waste generated within the factory premises. Necessary compliance should be
sent within 15 days of receipt of this letter.
10.	It is the mandatory duty of the authorized person to comply with the guidelines for transportation
of hazardous waste in accordance with rule 18 of Hazardous and Other Waste (Management and
Transboundary Movement) Rules, 2016.
11.	It should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in a lined RCC tank/pit with suitable shed.
12.	 An ETP sludge/salt test report of a laboratory approved under E.P. Act shall be submitted along
with compliance of this letter of this office.
13.	Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record
shall be maintained.
14.	The occupier, transporter and operator of a facility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule
1,2, and 3 and shall be liable to pay a fine as levied by the State Pollution Control Board under the
rules.
15.	You shall have the valid membership of any common TSDF for S.L.F. (M/S U.P. Waste
Management Project Kumbhi Kanpur Dehat or M/s Bharat Oil and Waste Management Ltd.,
Kumbhi, Akbarpur, Kanpur Dehat. permitted by U.P.P.C.B)., and start sending the stored hazardous
wastes for final disposal to the TSDF and report back to U.P.P.C.B. with the required manifesto
(document of proof) within three month of this letter. The authorized incinerator is with M/s Bharat
Oil Company, Sahibabad, Ghaziabad for oily waste and paint sludge only.
16.	You are required to store the hazardous waste safely and send it to TSDF/incinerator within
stipulated time period.
17.	This authorization is valid till the industry is having valid consent as per the provisions of Air
(Prevention and Control of Pollution) Act 1981 and Water (Prevention and Control of Pollution)
Act, 1974.

      ( Authorized Signatory )
                   
                   

UTTAR PRADESH POLLUTION CONTROL BOARD 
                   
                   

RAJENDRA 
SINGH

Digitally signed by 
RAJENDRA SINGH 
Date: 2024.02.06 10:31:02 
+05'30'
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Copy to: To the Regional Officer, U.P.Pollution Control Board, Sonbhadra for information and

necessary action .
                   

    CEO/EE, I/C Circle___________
                   
                   
                   
                   
                   

RAJENDRA 
SINGH

Digitally signed by 
RAJENDRA SINGH 
Date: 2024.02.06 
10:31:12 +05'30'
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